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Joint Inspection Report of M/s Pure & Cure Healthcare Pvt. Ltd, Plot No.
\ 26A, 27, 30, 37 & 38, Sector-8 A, IIE, Ranipur SIIDCUL, Distt- Haridwar.

In compliance of order dated 04.12.2023 passed by the Hon’ble NGT in the matter of
Original; Application No. 616 of 2023 titled as “Abhinav Sharma Vs State of
Uttarakhand” inspection of M/s Pure & Cure Healthcare Pvt. Ltd. was carried out by the

members of Joint team constituted by the District Magistrate, Haridwar on dated 09.01.2024.
Following officials of Uttarakhand Pollution Control Board (UKPCB), District Administration

and District Industry Center (DIC) were present:
1. Shri Ajayveer Singh, Sub Divisional Magistrate, Haridwar.

2. Shri S.P. Singh, Regional Officer, UKPCB, Regional Office, Roorkee.
3. Smt. Rekha Aarya, Tehsildar, Haridwar.

4. Shri. Prakash Oshwal, District Industries Centre, DIC, Haridwar.

Shri N.D Pauranik, Asst. Vice President, of M/s. Pure & Cure Healthcare Pvt. Ltd. was also
present during the inspection.

I. Background:

1.  M/s Pure & Cure Healthcare Pvt. Ltd. is established in the year 2012 at Plot No. 26A, 27-

30, 37 & 38, Sector-8A, IIE, Ranipur, SIIDCUL, Haridwar and engaged in manufacturing of
pharmaceuticals products through pharmaceutical formulation processes. At the time of
inspection, Inspection team tried to communicate with complainant via a mobile contract
but we did not get any response. There are many industrial units established in
surrounding of NRI Antriksh City, Sidcul, Haridwar.

Unit has obtained Consolidated Consent & Authorization (CCA) from the Uttarakhand

Pollution Control Board for manufacturing of pharmaceutical products viz.

Tablets/kit/LRH -28553 Lakh Nos), (Hard, Soft Capsules, Tab in Capsule -4752 Lakh Nos),
(Injectable, DPI, FFS, LVP & Ear + Eyes Drops - 715 Lakh Nos), (Liquid Orals- 400 Lakh Nos),
(Dry Powder/ Sachet-271 Lakh Nos.), ( Ointments/ Lotions/ Lemi/Seam/PE tube-510 Lakh
Nos. and validity of CCA is up to 31.03.2024. Copy of CCA is enclosed as Annexure-1.

During the inspection it was informed that production of pharmaceuticals products is
depend on market demand, therefore, n production data of last three months is as given

below:
. Last Th i
Approved Product Quantity ast Three M;antt: Production
As per Consented capaci .
S.N. (Asp pacity) (Qty in Lakh)
Quantity Nov. Dec.
Product Oct. 2023
(Per Month) 2023 2023
1 Tablets/kit/LRH 28553 Lakh Nos. 10022.19 8301.69 10983.44
Hard, Soft Capsules, Tab in
! ' kh : 1 :
2 Capsule 4752 Lakh Nos 366.38 1106.11 1510.05
Injectable, DPI, FFS, LVP &
’ k . )
3 Ear + Eyes Drops 715 Lakh Nos 80.87 104.04 108.8
Page 1 of 9
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1
4, Liquid Orals 400 Lakh Nos. 8.1 8.67 8.12
5 Dry Powder/ Sachet 271 Lakh Nos. 15.02 6.08 10.56
Ointments/Lotions/Lemi/Se
6
am/PE tube 510 Lakh Nos. 14.53 8.92 10.53
Il.  Manufacturing Process:
~ RAW MATERIAL DISPENSING | INPROCESS
Soagzs I CHECKS
" SIFTING &
~—_ MILLING __—
-
[ DRY / WET MIXING
T GRANULATION | INPROCESS
—_— CHECKS
r
DRYING }—. INPROCESS
T CHECKS
_{_\_t---" LENDIN “‘-:‘; LUBRICANTS
BLEND SAMPLE FOR B r'
QC ANALYSIS « 3
COMPRESSION
N
SENI FINISHED : . 12’}‘:}?’:@5
SAMPLE FOR QC — _i'—_o e T
ANALYSIS _ COATE o
—— i_/ INPROCESS
SEMI FINISHED  [*+— . — CHECKS
SAMPLE FOR QC 1 o/ PRIMARY PACKING
ANALYSIS 1 | INPROCESS
_——— | CHECKS
¢~ SECONDARY PACKING -
\’—ﬁ_-——
FINISHED S e [+ .| coLLECTION OF
FOR QC ANALYSIS > Satifunitie
‘ CONTROL SAMPLES
l TRANSFER TO F.G. STORE
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i)

Water consumption and wastewater generation:

Water is used in manufacturing process, cooling tower, boiler feeding, gardening
and domestic uses. Maximum fresh water consumption is 1150 KLD. Unit has
obtained NOC from CGWA for abstraction of 950 KLD of Ground water. The Unit has
applied for permission for renewal from the Central Ground Water Authority for
abstraction of 1150 KLD of groundwater. Copy of receipt is attached herewith as
Annexure Il.

About 97 KLD wastewater is generated form the manufacturing processes
Wastewater generated from manufacturing process etc. Generated wastewater is
treated through Effluent Treatment Plant (ETP) of 250 KLD comprising of primary,
secondary and tertiary treatment system. Treated water is used as make up water
is cooling towers. RO reject and backwash of MGF and ACF is being sent to CETP for
further treatment and disposal.

Page 3 of 9
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ii) ETPInlet and Outlet Parameters are as falows.

S. No. | Sample Location | pH cobD

(mg/1)

BOD
(mg/1)

TSS
(mg/l)

TDS
(mg/1)

1 ETP Inlet 5.24 486.9

182.3

379.1

954

2 ETP Outlet 7.24 42.9

11.8 51.5

291

Analysis Reports of the same are enclosed herewith as Annexure l.

Process Flow Diagram of ETP Plant.
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IV. AirPollution Control System:

Stack Emission
S.No. | Equipment | Nos. of DG | Height Fuel Ltr./Hr | Control
(Mtr.) Equipment
A ;
1010 x Nos. | 4. HSD 200 coustic
1 Enclosure
DOiset 2000x 4 Acoustic
X 10 HSD 400 e
2 Nos. Enclosure
D
2TPHx1 | 35 FO 115 ust
3 collector
Dust
2.8TPHx 1 35 FO 160
4 collector
Bag Filter,
Boiler 8TPHx 1 35 Briquettes | 850 Dust
5 collector
Bag Filter,
6 TPH x . Cyclone
INos. 35 Briquettes | 1000 Dust
6 Collector

Page 5 of 9
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Ambient Air Quality Monitoring:

Ambient air quality monitoring was carried out on dated 13.01.2024 Results of analysis is

as given below:

S. No. Sample Location Result
(Main Gate Entry of Unit) (ng/m?3)

1 Particulate Matter (PM 10) 92
2 Particulate Matter (PM 10) 50
3 Sulphur Dioxide (SO3) 8.6
4 Nitrogen Dioxide (NO3) 17.3
5 Carbon Monoxide (CO) <1.15
6 Lead (Pb) ND

| 7 ) Ozoine (03) 26.4
8 i l;er;zerrme (C;lii;)i | np
9 Ber;zo (a) Pyrré;wc;ﬂlw ) - no
10 Ammonia (NH;) ND
11 Nickel (Ni) ND
12 Arsenic (As) ND

Test Report of the same is enclosed herewith as Annexure V.

VI. Ambient Air Quality Monitoring:

Ambient air quality monitoring was carried out on dated 25.01.2024 at Antriksh NRI City

sidcul, Haridwar Results of analysis is as given below:

S. No. Sample Location Result
(Main Gate Entry of Unit) (ng/m?3)
1 Particulate Matter (PM 10) 92
2 Sulphur Dioxide (SOx) 7.60
3 Nitrogen Dioxide (NOx) 24.72

Test Report of the same is enclosed herewith as Annexure V.

M
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Stack emission monitoring of boilers were conducted by PCRI (Pollution Control Research
Institute) BHEL Haridwar on 11.01.2024 Report showed following characteristics.

S. ‘ Sample Location Unit Result of 6 TPH Result of STPH
No. (Main Gate Entry) Boiler Boiler
(ng/m’) (ng/m°)
l 1 Flue Gas Temperature °Cc 82.5 99.2
2 Flue Gas Velocity m/Sec 8.4 8.7
3 Particulate Matter mg/Nm? 175 243
4 Sulphur Dioxide (SO;) ppm 5 5
5 NOx (NO,) ppm 43 b5
6 Carbon Monoxide ppm 379 685
(CO)
7 VOC ppm BDL BDL
(Non-Methane
Hydrocarbon)

Test Report of Boiler emission is enclosed herewith as Annexure VI.

VII. Hazardous waste Management:
Unit has obtained authorization under the Hazardous and other waste (Management &
Transboundary Movement) Rules, 2016 as amended for generation, collection and storage of
hazardous wastes. Unit has also provided separate hazardous waste storage facility.

VIL. Conclusion:

i) Unithas provided Effluent Treatment Plant for treatment of process wastewater, ETP
outlet is being utilized in cooling tower makeup while RO reject and backwash water
of MGF and ACF and domestic wastewater is being contributed to CETP for
treatment and disposal.

ii) Hazardous waste generated is being stored at a separate designated area, hazardous
waste is being disposed of through Bharat Oil and Waste Management Limited,
which is authorized from UKPCB and CPCB for disposal of waste.

iii) Boilers are equipped with air pollution control measures i.e. Cyclone Dust Collector
and bag Filter with appropriate stack height.

iv) Unit has also online SPM analyzer for monitoring of suspended particulate matter at
stacks.

v) Boilers of 8 TPH and 6 TPH capacities are being used for stream generation using
briquettes as fuel. However, 2TPH and 2.8 TPH capacities boilers are also permitted
by using Furnace Oil (FO) as fuel which are as such using as standby purpose only.

Page 8 of 9
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The Unit has assured that they will either dismantle or will make provision for use of
authorized fuel by 15" of February 2024. In this regard Self-Declaration letter
provided by the Unit is enclosed as Annexure VII.
vi) Unit has developed sufficient green belt area as per the species suggested by Central
Pollution Control Board.
vii) Quarterly monitoring of Air, Water, Soil, Noise etc. Are being carried out by the
accredited NABL laboratory named M/s Alkome Synergy Pvt. Ltd.
viii) Condition prescribed in CCA and other CTE are being complied and its compliance
report along with test report of approved laboratory is also being submitted.
ix) Unit has complying the conditions of CTE and CCA renewal.

Submitted for kind perusal please.

K2t u;@/ ‘f

(Prakast” Oshwal) (RekhalAarya) (S. P. Singh)

District Industries Centre Tehsildar, Distt- Haridwar, Regional Officer, UKPCB, Roorkee

(Aja r[Singh)
[
Sub/divisional

agistrate

Page 9 of 9
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HEAD OFFICE
Uttarakhand Pollution Control Board
“Gaura Devi Paryavaran Bhawan”
46B, IT Park, Sahastradhara Road, Dehra Dun
E-mail : msukpcb@yahoo.com, Phone No.-0135-2607092

Date : OS“’”; M%}

REGD. POST
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UKPCB/HO/Con/P-149/2023/ PEES
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To,
M/s Pure & Cure Health Care Pvt Ltd,
Plot No: 26A, 27, 28,29,30,37 & 38,
Sector-8A, IIE, Sidcul,
- Tehsil & Distt-Haridwar.

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA
(Consolidated Consent & authorization) (Expansion) under Section-25 of the “Water
(Prevention & Control of Pollution) Act, 1974” and under Section-21 of the “Ajr (Prevention
& Control of Pollution) Act, 1981” and Authorization under “Rule-6(2)” of the “Hazardous
and Other Wastes (Management and Transboundary Movement) Rules, 2016” notified under
“Environment (Protection) Act, 1986” as applicable (to be referred hereinafter as Water Act, Air
-Actand ITW Rules respectively), '

CAF ID - 6359
CCA (Expansion)
Date :- 17.05.2023

Application No. — 4073620

CCA is hereby granted to M/s Pure & Cure Health Care Pvt Ltd. located at Plot No: 26A, 27, 28,
29, 30, 37 & 38,Scctor-8A, 1IE, Sidcul, Tehsil & Distt-Haridwar.subject to the provisions of the
Water Act, Air Act and Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 and the orders that may be made further and subject to following terms and
conditions :-

1. This CCA is granted for the period upto 31.03.2024 and valid for manufacturing of following
products with Capital Investment/Net Assets Values Rs. 47192.0 Lakh:-

W

Clean Environment and Healthy Li-f;s—tille
v W\ e i

S. Last CCA Present CCA (Expansion)
No. Product Quantity Product Quantity
‘ (Per Month) (Per Month)
] Dry Powder 45,00,000 Nos Hard, Soft Capsules, 4752 Lac.
Injectables Tablet Nos.
2 Hard Gelatin 18,66,66,667 Nos | Ointments/Lations/ 510 Lac. Nos.
Capsules lemi/seam/PE tube
4 | Oral Dry Powder 1.50,00,000 Nos. Tablets/KivLRH 28553 Lac.
- Nos.
5 Soft gelatin 9,00,00,000 Nos Injectables, DPI, FFS, 715 Lac. Nos,
Capsules LVP & Ear + Eyes
Drops il
6 | Tablets [.91.91.66,667 Nos. | Liquid Orais 400 Lac. Nos.
7 | Ampoule 90,00,000 Nos, Dry Powder/Sachet 271 Lac. Nos. [
8 | Eye Drops, Ear 1,80,00,000 Nos. - £
Drops and Parentals
9 | Ointment 3,00,00,000 Nos. - R
10 | Lotion 60,00,000 Nos. . -
11 | Liquid Oral 2,00,00,000 Nos. D s

At 3
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2. Specific Conditions under Water Act :- o)
i) T ily quantity of effluent discharge (K - ——
B e Last CCA Present CCA (Expansion)
250
Trade Effluent 250 =
Sewage 100

crated in the Unit should
(if) Trade Effluent Treatment and Disposal: The tmc{le efﬂluem genf.rnrad m :}h‘g E]l-”[l :rhi:ui
be treated through Effluent Treatment Plant established in the l‘Jmt and after mm.L( “
effluent from the Unit should be disposed through Common Eftluent Treatment Plant as

per prescribed standards.
In case of stoppage of functioning of ETP, production has to be sloppcd n.nmeclmrc{v a;:d
this Board has to be intimated by fax/phone/email with a report in this regard 1o be
dispatched immediartely,
(iv) Sewage Treatment and Disposal: The applicant shall provide nppmpriatc treatment to the
domestic waste water and disposed it through CETP as per prescribed standards.

3. Conditions under Air Act ;- ) o
(i) The applicant shall use following fuel and install a comprehensive control system consisting

of control equipment as is required with reference to gencration of emissions and operate
and maintain the same continuously so as to achieve the level of pollutants to the following

standards :-
. S. Stack Stack | Typeof Fuel Emission Emission
No | attached with | height Fuel Quantity Control standards
(M) Equipment ot to exceed |
| DG Set 4 HSD 200Ltr./Hr Acoustic - !
(1010KVA) x Enclosure & : |
8 Stack !
2 Boiler 35 FO 11S Ltr/Hr Stack - ‘
(2TPH) x | |
3 Boiler 35 FO 160 Ltr/Hr Stack - |
(28TPH)x1 | |
4 Boiler 35 Briquettes | 850 Kg/Hr | Stack & dust 5 /
(8TPH) x| collector |
5 DG Set 10 HSD 360 Lu/Hr |7 Acoustic - 4 |
(2000 KVA)x Enclosure & (
4 Stack

6 | Boiler (6TPH) | 35 Agro = Dust - j
x 2 Base Collector, [
, Bag Filter & !
Stack f

In case of stoppage oj']irrlcliorxing of air pollution control equipment, production has o be

stopped Immediately and this Board has to be intimated by faxiphone/emall with a report in ; s

this regard to be dispatched immediately.

(ii} Noise from the D.G, Set and other source(s) should be controlled by providing an acoustic y,
cncloslurc as Is required for meeting the ambient noise standards for night and day time as
prescribed for respeetive areas/zones (Industrial, Commercial, Residential, Silence)} which

are as follows :-

_—
Sl:mdurt!ﬂ Industrial Aren [Commercial Aren | Residential Area Silence Zone
for  Noise Day Night Day Night Day Night Day Night
level in |_time time time time time time time time
db(A) Lec 75 70 65 58 S5 45 50 40

Day time : from 6.00 uw.m, 1o 10.00 p.m., Night time: from 10.00 p.m. (0 6.00 arm

Clean Enyj lealthy
vironment and Healthy Lifestyle
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4. Conditions under Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 :-

(i) The Factory Manager of MJ/s Pure & Cure Healtheare pvt. Ltd., SIDCUL, Distt-
Haridwar is hereby granted an authorization to operate a facility for collection and
storage of Hazardous wastes. ‘

(ii) The authorization is granted to operate a facility for generation, collection and storage of
hazardous wastes within factory premises for following category of wastes :-

S.No. Category Quantity of Waste for which Mode of Disposal
(Schedule-1 & authorization is being issued
Schedule-I1I MTA = —
1 Schedule 1 —33.1 0.01123 TPD As per Rules ‘
[ 2 [Schedule1-3.3 0.000054 TPD As per Rules |
3 | Schedule 1-34.2 0.02793 TPD As per Rules ‘ ,
4 | Schedule 1-35.2 0.0027 TPD As per Rules : ‘
~ 5 | Schedule1-35.1 0.001369 TPD AsperRules | |
6 | Schedule 1 -28.6 | 0.0027 TPD er Rules “ ‘
7 | Schedule 1-353 | 20 MTA ' - ' .
8 | Schedulel-5.1 ~ 10MTA ‘
9 | Schedule 1 —5.2 20 MTA "As per Rules ,
10 | Schedule 1 —28.5 { — 30MTA “[AsperRules |
I1 | Schedulel-28.4 250 MTA As per Rules

(iit) The authorization shall be in force for the period upto 31.03.2024. | ‘
(iv) The authorization is subject to the conditions stated below and such conditions as may be - 1
specified in the rules for the time being in force under Environment (Protection) Act, 1986. ‘ l ‘

Terms and conditions of authorization :- ‘

(i) The authorization shall comply with the provisions of the Environment (Protection) Act,
1986, and the rules made there under.

(i) The authorization and its renewal shall be produced for inspection at the request of an officer
authorized by the SPCB/PCC. |

(iii) The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous ' ‘.
wastes without obtaining prior permission of the SPCB/PCC. ,

(iv) Any unauthorized changes in personnel, equipment as working conditions as mentioned in i ’
the application by the person authorized shall constitute a breach of his authorization.

(v) It is the duty of the authorized person to take prior permission of the SPCB/PCC to close
down the facility.

L (vi) An application for the renewal of
" rules.

(vii) The unit shall comply with any other conditions specified in the guidelines issued by the
MoEF&CC or CPCB/SPCB from time to time.

an authorization shall be made as laid down under these

5. This CCA is valid for the 'mixing pharmaceuticals formulation & packaging processes only.

6. Compulsory documents to be submitted by the Industry/Unit :-
(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardou$
and Other Wastes (Management and Transboundary Movement) Rules, 2016and
Third Party Audit Report. :
(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986. ,

(ili) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage
Area,

7. Unit has to apply for renewal of CCA wellin advance of 60 days of expiry of this CCA.

8. (C:%mpetem Authority reserves the right to change/modify/add any time any condition of this
A,

| 9. Unit has to submit Action Plan of collecting back and scientific disposal of plastic waste
-\ E—— ____ generated due to their used product within one month of receipt of this CCA to this Board.

| I

w
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UKPCB
10.The Unit shall comply the “Approved Fuels” policy in the entire state of Urtarakivmnd. and use the
fuel as per the list of Approved Fuels listed in the order issued by the Board vide its letter no.
UEPPCB/HO/Gen-183-426 '2020/171-331 dated | 7.07.2020.
1. Unit has to comply with the other Specific & General Conditions which are as follows:-

Specific Conditions:
. . N b]
I. The Consent (o Operate will atfract exccution of Board's Order dated 02.12.2022
directions of Hon'hle High Court in this regard in the PIL 9372022 as issued from time to time.
ited balance sheet of the unit et the end of cach linancial year so that fee

subject to

2. The applicant shall submit aud
submitted by the applicant could be assessed.

3. The applicant shall provide ports in the chimney/stack and facilities such as ladder, platform ete, as per
requirement for monitoring the air emissions and the same shall be open for inspection and use at all times
by the Board’s staff, The chimney/stack attached to various sources of emission shall be designated by
numbers such as -1, 5.2 cte. and these shall be painted/ displayed to facilitate identification,

4. The industry shall ensurce interlocking of air poliution control devices and production processes.,

5. Solid wastes generated from the industry has to be disposed in manner so that contamination of surface

witer bodies/ground w ater/soil ete. docs not take place.

6. The industry shall take adequate measures (o control of noise from its own source so as to comply with the
Standards as may be applicable.

7. The applicant shall develop three rows of green belt on the premises with plant species as Suggcslcd by the

L Central Pollution Control Board.

8. The industry shall strictly adhere with the specific and gencral conditions issued with CCA order, Any
violation of stipulated conditions Mmay attract legal action under the provisions of Water Act, Air Act und
Environment (Protection) At and Rules made thereunder.

9. The industry shall ensure all safety measures and shall undertake periodical assessment by (he competent
authority.

10 Unit shall ensure manifest system in Form-10 of Hazardous ang Other Wastes (Management ang
Trnnsboundnry Movement) Rules, 2016 while disposing hazardoys waste.

1. Hazardous waste should not be stored beyond a periad of 90 days,

12. The industry situated nearby the River Ganga and jis tributaries sha)| ensure the treatmen facilities and
disposal arrangement in such g way so that no waste water js discharged in water stream or warer badies,

13. The applicant shall strictly avoid the usage of single yse plastics in the Premises as per the list of

13(10)/2001 dated 16.02.2021.
14. The unit shall strictly comply with the provisions of Water, Air & E (P) Acts and Rules/Notiﬁcations made
there under.,

General Conditions

1. The applicant shall get analyse the samples ol‘emuenlx‘emission/hazardous wastes at least once jn a threer
month from the laboratory recognized by the MOEF&CC ang shall report 1o the UKPCB. -

2. The applicant shall however, not without the prior consent of the Board bring into yse any new or'aher’ed
outlet for the discharge of effluent or gases emission or sewage wasle from the unijr,

3. Treated wase water and domestic wasie Water shall be disposed joindy at one disposal pojnt. The apglican
shall provide discharge Measuremeny equipment at final disposal point..

4. The ?;?plicqnl shall strietly comply yith conditions of (hjs CCA and submit compliance report of stipulated
conditions within 30 days Of receipt of this CCA.If, at any point of time, it js found that th 4

complyirz; \.vith stipulated conditions or any further direclion/instruction issued by the Bg
shall be initiateq against the applican,, '

5. The applicant shal| maintain goog house kee

e industry s nog
ard, legal action

Ping. All valves/pi i e leak -
6. The Industry shal| provide uninteh'uptcd enlrygto th e erdrelig o st be feak-proof.

’ STP'S/ETP"s inlel and outlet po; i i
& : o > c points, Air Pollution
0”‘”2 e‘?uxpmenl and stack for Smooth samplmg/moniloring of efficiency of pollution contrq) measures,
F:lean Env{ronmgnt and Healthy Lifestyle )
T RT 7 ey a7 et
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at the time of inspection to the Board’s officials.

ent, such emission occurs of is apprehended to
hall be reponcd to the Board’s offices and all
| equipment, the production process connected

7. The industry shall provide “Inspection Book™

8. Whenever due to any accident or other unforescen act or ev
occur in excess of standards laid down, such information s
other concerned offices. In case of failure of pollution contro
to it shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitt
only.

10. In casc of any damage o the agriculture productivity, human habitation etc. by the operation of industry, it
shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board’s offices. The industry shall be liable to pay compensation also in such cases as decided
by the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/

ny change in effluent discharge

ed through designated chimney/stack

production capacity/manufacturing process/capacity enhancement ctc. or d
point or emission point.

12.The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary. '

13. The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous waste without
oblaining prior permission of the Board.

14. Any unauthorized change in personnel, equipment as working condition as mentioned in the application by
the person authorized shall constitute d breach of his authorization.

15. 1t is the duly of the authorized person to take prior permission of the Board to close down the facility.

16. The authorization is valid [or temporary storage of 1lazardous Waste within premises only.

17. The authorized agency shall ensure that on-line data with regard to quantity and nature of hazardous
chemicals being used in the plant as well as air emission and waste generated within premises is displayed
on Display Board of size 6x4 feet outside the main factory gate within premises.

18. 1t is duty of the authorized person to take prior permission of this Board 1o ¢lose and cleanup the facility for
weatment, storage and disposal of hazardous waste.

.19, The applicant shall maintain record of hazardous waste in Form-3 and shall submit annual return in Form-4
on ar before the 30™ day of June following to the financial year to which that return relates.

© 20.1n no case any hazardous waste shall be disposed oft on land, in any drain, or into any water stream. All
spillage must also be safely collected and stored. ‘

21. Before the hazardous waste is stored or dumped in the facility, applicant must conduct a detailed physical
and chemical analysis of hazardous waste sample and report to the Board.

22 Dried hazardous sludge from the process in the plant shall be stored in double lined HDPE pit
constructed with R.C.C. or such material which does not react with the waste contained in it.

23. The storage area should be fenced properly and Sign/Notice Board indicating ‘Danger’ and ‘Hazardous’
shall be displayed at appropriate position both in Hindi and English.

24. The industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on
impervious floor under covered shed. Hazardous waste if required shall be sold only to Registered
Recyclers/Re-processors.

25.1n case of any transportation of hazardous waste, the details in Form-10 of the Hazardous and Other
Wastes (Management and Transboundary Movement) Rules, 2016 shall be submitted to the Board.

(S.Kﬂdﬁtﬁaik)

Member Secretary

Copy to: Regional Officer, Uttarakhand Pollution Control Board, Roorkee, Distt- Haridwa;'

for information and compliance of the same.

Member Secretary

: . . :

Clean Environment and Healthy Lifestyle
T W W4 W o Sl ’ Page- 5 -
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Dt fEy we wrfereno
Government of India
Ministry of Jal Shakti

Department of Water Resources,

River Development & Ganga Rejuvenation

Central Ground Water Authority

e fFerft &g sHmafy gamor o)
NO OBJECTION CERTIFICATE (NOC) FOR GROUND WATER ABSTRACTION

Project Name: Pure And Cure Healthcare Pvt. Ltd

Projed Address: - Plot No. 27, 28, 29, 30 Sector 8a I|e S|dcu| F-?ampur p

Town: o 7 Bharat Heaw Electrlcals L|m|ted Block ’Bahadrabad —
‘Ranipur (its) j

District: A Handwar - ,State: d :Uttarakhand T -

Pin Code: I ' ' e - i

Communication Address: - “Pur}a And Cure Healthcare Puvt. Ltd Plot No. 26a 27 28,29, 30 Secor 8a, l|e

- Sidcul, Ranipur, Bahadrabad Harldwar Uttarakhand - 249403

Address of CGWB Regional Office :  Central Ground Water Board Uttarakhand Region, 419-a, Kanwali Road,
'Baluwala , Near Urja Bhawan, Dehradun Dehradun, Uttarakhand - 248001

J

1. NOC No.: CGWA/NOC/IND/REN/1/2021/6514 e e
2. Application No.:  21-4/573/UT/IND/2017 ~ 3. category: " Semi Critical
|(GWRE 2020) B
4. Project Status: Existing With Additional Ground Water * |5, fNOC Type: 'Renewal
Requirment | o -
6. Valid from: 24/04/2020 ran ~7./valid up to: |23/04/2023
8. Ground Water Abstraction Permitted: o v ‘
Fresh Water ! Saline Water i Dewatermg » Total
m?/day m?/year ; ’/day R ’/year il ’/day _ : m’/year “m’lday ‘ m’lyéar
950.00 346750.00 | C AN I i
8. Details of ground waler abstractuon /Dewa!enng structures
Total Existing No.:3 ‘ Total Proposed No.:1

pw 'DCB BW TW ' MP  MPu |DW DCB BW ' TW MP  MPu

Abstraction Structure® 0 0 0
*DW- Dug Well, DCB-Dug cum-Bore Well, BW-Bore Well, TW-Tube Well, MP-Mine Pit;MPu-Mine Pumps
10. Ground Water Abstraction/Restoration Charges paid (Rs.). |
11. Number of Piezometers(Observation wells)to be | No. of Piezometers Monitoring Mechanism

constructed/ monitored & Monitonng mechanism.

615075.00

3 0 0 | O 0 0 1+ 0 0

Manual ' DWLR** DWLR With Telemetry

DWLIR - Digial Water Level liecoraer 2 0 \ :
(Compliance Conditions given overleaf)

This Is an sulo generated document & need not Lo be signed -

18/11, WIHANY CIEH, ul-ﬂﬂq Ne, "" 'lﬂ‘“ S LI0URL /1810, Jamnagar Muuse, Manslingh Ruad, New Delhil oo
Phows: (VI1) 23383500 Faa. 23482051, 2330074}
Woebalte: sgw s wus guvin

il wwid e gwid
SAVE WALER - SAVE LIFE
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WL yalidity of thiv NOC shall bo subjoct to compliance of the following conditions:
Mandatory conditions
1) Installatio .t tunpar proof digital water flow meter with telemetry on all the abstraction structure(s) shall be mandatory for all users seeking No Objection Certificate and intimation regarding their
Instullation shall ba communicated lo the CGWA within 30 days of grant of No Objection Certificate
2) Proponents shall mandatorily get water flow mele.r calibrated from an authorized agency once in a year

1) Construction of purpose-built observation wells (piezometers) for ground water level monitoring shall be mandatory as per Section 14 of Guidelines. Water level data shall be made available to
COWA through web portal. Delailed guidelines for construction of piezometers are given in Annexure-Il of the guidelines.

4) Proponents shall monitor quality of ground water from the abstraction structure(s) once in a year. Water samples from bore wells/ tube wells / dug wells shall be collected durir\g April/May every year
and analysed in NABL accrediled laboratories for basic parameters (cations and anions), heavy metals, pesticides/ organic compounds etc. Water quallty data shall be made available to CGWA through
tha web porlal.

5) In case of mining projects, additional key wells shall be established in consultation with the Regional Director, CGWB for ground water level monitoring four (4) times a year (January, May, August
and November) in core as well as buffer zones of the mine.

6) Incase of mining project the firm shall submit water quality report of mine discharge/ seepage from Govt. approved/ NABL accredited lab.
7) The firm shall report compliance of the NOC conditions online in the website (www.cgwa-noc.gov.in) within one year from the date of issue of this NOC.

8) Industries abstracting ground water in excess of 100 m 3 /d shall undertake annual water audit through certified auditors and submit audit reports within three months of completion of the same to
CGWA. All such industries shall be required to reduce their ground water use by at leasl 20% over the next three years through appropriate means

9) Application for renewal can be submitted online from 90 days before the expiry of NOC. Ground water withdrawal, if any, after expiry of NOC shall be illegal & liable for legal action as per provisions
of Environment (Protection) Act, 1986.

10) This NOC is subject to prevailing Central/State Government rules/laws/norms or Court orders related to construction of tube well/ground water abstraction structure / recharge or conservation
struclure/discharge of effluents or any such matter as applicable.

General conditions:

11) No additional ground water abstraction and/or de-watering structures shall be constructed for this purpose withaut prior approval of the Central Ground Water Authority (CGWA).

12) The proponent shall seek prior permission from CGWA for any increase in quantum of groundwater abstraction (more than that permitted in NOC for specific period).

13) Proponents shall install roof top rain water harvesting in the premise as per the existing building bye laws in the premise

14) The project proponent shall take all necessary measures o prevent contamination of ground water in the premises failing which the firm shall be responsible for any consequences arising
thereupon, N V

15) In case of industries that are likely to contaminate the ground water, no recharge measures shall be taken up by the firm inside the plant premises. The runoff generated from the rooftop shall be
stored and put to beneficlal use by the firm. -

16) Wherever feasible, requirement of water for greenbelt (horticulture) shall be met from recycled / treated waste water. '

17) Wherever the NOC is for abstraction of saline water and the existing wells (s) is /are yielding fresh water, the same shall be sealed and new tubewell(s) tapping saline water zone shall be
constructed within 3 months of the issuance of NOC. The firm shall also ensure safe disposal of saline residue, if any.

18) Unexpected variations in inflow of ground water into the mine pit, if any, shall be reported to the concerned Regional Director, Central Ground Water Board.

19) In case of violation of any NOC conditions, the applicant shall be liable to pay the penalties as per Section 16 of Guidelines.

20) This NOC does not absolve the proponents of their obligation / requirement to obtain other statutory and administrative clearances from appropriate authorities.

21) The issue of this NOC does not imply that other statutory / administrative clearances shall be granted to the project by the concerned authorities. Such authorities would consider the project on
merits and take decisions independently of the NOC. <o®

22) In case of change of ownership, new owner of the industry will have te apply for Incurporau‘én of necessary changes in the No Objection Certificate with do i i
over possession of the premises. /l cumentary proof within 60 days of taking

23) This NOC is being issued without any prejudice to the directions of the Hon'ble NGT/court orders in cases related to ground water or any other related matters.

24) Proponents, who have installed/constructed artificial recharge structures in compliance of the NOC granted to them previously and have availed reb. i
ate of
waler abstraction charges/ground water restoration cnarges, shall continue to regularly maintain artificial recharge slructures. ’ upto 50% (fifty percent) in the ground

25) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries,
CPCB list) need to undertake y well head pr ion r )

pharmaceutical, other hazardous uni
to ensure prevention of ground water pollution as per Annexure |l of the guidelines. DisItes (asTpar

26) In case of new infrastructure projects having ground water abslraction of more than 20 m3/day, the firm/entity shall ensure implementation of dual water supply system In the projects.

27) Incase of infrastructure projects, paved/parking area mus( be covered with Interlocking/perforated tiles or other suitable measures to ensure groundwater infiltration/harvesting.

28) In case of coal and other base metal mining projects, the project proponent shall use the advance dewatering technol b i i "
contamination of suifacs water. g ology (by construction of series of dewatering abstraction structures) to avoid

29) The NOC issued is conditional subjac( to the conditions mentioned in the Public notice dated 27.01.2021 falling which I
30) This NOC is issued subject lo the clearance of Expert Appraisal Committee (EAC) (if applicable), aing ch panalty/EC/cancellation of NGC shall be Imposed as the case may be.

(Non-compliance of the conditions mentioned above is likely to result in the cancellation of NOC and legal action agalnst the proponent.)



—ry

e ——— e

e

Wy

2 2 A"MHWQ:’LZ

HITd TER
EERIESRePIt
St T, 7 [y
R v wRe faym

=g 4ty 5 wifso

Government of India

Ministry of Jal Shakti
Department of Water Resources,

River Development & Ganga Rejuvenation

Central Ground Water Authority

(yora et 8q sy wwor TE)
NO OBJECTION CERTIFICATE (NOC) FOR GROUND WATER ABSTRACTION

Project Name: Pure And Cure Healthcare Pvt. Ltd
Project Address: "‘5|6E'No 27,28, 29, 30, Sector 8a, lie, Sidcul, Ranipur )
Town: - ~ Bharat Heavy Electricals lelted 'Block: Bahadrabad
Ranipur (its)
District: A |Haridwar State: Uttarakhand .
Pin Code: o
Communication Address: Pure And Cure Healthcare Pvt. Ltd., Plot No. 26a, 27, 28,29, 30 Secor 8a, lie,

Sidcul, Ranipur, Bahadrabad, Haridwar, Uttarakhand - 249403

Address of CGWB Regional Office : |Central Ground Water Board Uttarakhand Region, 419-a, Kanwali Road;

Baluwala , Near Urja Bhawan, Dehradun, Dehradun, Uttarakhand - 248001

1. NOC No.: CGWA/NOC/IND/REN/1/2021/6514 -
2. Application No.:  21-4/573/UT/IND/2017 - 3. category: |Semi Critical
: (GWRE 2020) ‘ -
4. Project Status: Existing With Additional Ground Water 5..NOC Type: Renewal
Requirment N B
6. Valid from: 24/04/2020 7 ~|7.|valid up to: 23/04/2023
8. Ground Water Abstraction Permltted
Fresh Water | S;hne Water [ Dewatenng ' 7 Total
m?*/day 3/year 1 ‘/day Y ’/year | m’lday 5 ’lyear i hi’/c-iéy‘ \ m?/year
950.00  346750.00 | (2N ' | |
9. 'Details of ground water abstractgrr/bé\;/élermg structures
Total Existing No.:3 [ Total Proposed No.:1
ow [DcB ' BW TW/| MP [ MPu lDW| DCB | BW | TW | MP | MmPu
Abstraction Structure* | 0 |0 0 il ] T ‘____0 _1 T o 6' ) 1 o 0
*DW- Dug Well; DCB-Dug-cum-Bore well; BW Eore Well TW Tube Well MP- Mmejint MPu- Mme Pumps
10. Ground Water Abstraction/Restoration Chargesgaid (Rs ): - L ' 615075.00
11. Number of P:ezometers(Observaflgﬁ vvvéllsiié be 7!‘I“\Jo.'c§ I?u;z;am&eris—fﬂ - Mbmtormg Mechamsm
constructed//monitored & Monitoring mechanism. * L...___, o
‘ S B | Manual | DWLR™ [DWLR With Telemetry
**DWLR - Digital Water Level Recorder i 2 . 0 ‘. 1 ! 1

(Compliance Conditions given overleaf)

This is an auto generated document & need not to be signed. =

18/11, SRR §139, WIARE S, 7T¢ fG&0 - 110011 7 18711, Jamnagar House, Mansingh Road, New Delhi-110011
Phone: (011) 23383561 Fax: 23382051, 23386743
Website: cgwa-noc.gov.in
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Validity of this NOC shall be subject to compliance of the following conditions:

Mandatory conditions:

1) Installation of tamper proof digital water flow meter with telernetr a i jecti

> 3 Il 3 y on all the abstraction structure(s shall be mandatory for all users seekin, i inti i
Instaliation I bo communicatod to tho CGWA within 30 days of grant of No Objection Certificate. ) i 3 No Qbjection Certificate and intimation regarding their
2) Proponents shall mandatorily get water flow meter callbrated from an autharized agency once in a year.
3) Construction of purpose-built

observalion wells (piezometers)
CGWA through web portal. Dot

for ground water level rmonitering shall be mandatory
allod guldolines for construction of

> as per Section 14 of Guidelines. Water level data shall be made available to
piezometers are given in Annexure-ll of the guideli

nes.

4) Proponents shall monitor quality of groL'lnd water from the abstraction structure(s) once in a year. Water samples from bore wells/ tube wells 1 dug wells shall be collected during April/May every year

?hnd anslysz:(d |lr\ NABL accroditod laboratories for basic parameters (cations and anions), heavy metals, pesticides/ organic compounds etc. Water quality data shall be made available to CGWA through
e web portal,

5) Incase of mining projects, additional key wells shall be established in consultation with the Regional Director, CGW for ground water level monitoring four (4)

and Novembor) in core as well as buffer zones of the mine.

times a year (January, May, August
6)

In case of mining project the firm shall submit water quality report of mine discharge/ seepage from Gout. approved/ NABL accredited lab.

7) The firm shall report compliance of the NOC conditions online in the website (www.cgwa-noc.gov.in) within one year from the date of issue of this NOC.

8) Industries abstracting ground water in excess of 100 m 3 /d shall undertake annual water audit through certified auditors and submit audit reports within three months of completion of the same to
CGWA. All such industries shall be required to reduce their ground water use by at least 20% over the next three years through appropriate means.
9) Application for renewal can be submitted

online from 90 days before the expiry of NOC. Ground water withdrawal, if any, after expiry of NOC shall be illegal & liable for legal action as per provisions
of Environment (Protection) Act, 1986.

10) This NOC is subject to prevailing Central/State Government rules/laws/norms or Court orders related to construction of tube well/ground water abstraction structure / recharge or conservation
structure/discharge of effluents or any such matter as applicable.

General conditions:

i
11) No additional ground water abstraction and/or de-watering structures shall be constructed for this purpose without prior approval of the Central Ground Water Authority (CGWA).
12) The proponent shall seek prior permission from CGWA for any increase in quantum of groundwater abstraction (more than that permitted in NOC for spe:c"lc period).
13)

Proponents shall install roof top rain water harvesting in the premise as per the existing building bye laws in the premise.

14) The project proponent shall take all necessary measures to prevent contamination of ground water in the premises failing which the firm shall be responsible for any consequences arising
thereupon. G ‘

15) In case of industries that are likely to contaminate the ground water, no recharge measures shall be taken up by the firm inside the plant p‘r’emlses. The runoff generated from the rooftop shall be
stored and put to beneficial use by the firm. A B

16) Wherever feasible, requirement of water for greenbelt (horticulture) shall be met from recycled / treated waste water,

17) WWherever the NOC is for abstraction of saline water and the existing wells (s) is /are yielding fresh water, the same shall be sealed and new tubewell(s) tapping saline water zone shall be
constructed within 3 months of the issuance of NOC. The firm shall also ensure safe disposal of saline residue, if any. *

18) Unexpected variations in inflow of ground water into the mine pit. if any, shall be reported to the concerned Regional Director, Central Ground Water Board.
19) In case of violation of any NOC conditions, the applicant shall be liable to Pay the penalties as per Section16 hf Guidelines.
20) This NOC does not absolve the proponents of their obligation / requirement to obtain other statutory and administrative clearances from appropriate authorities.

21) Theissue of this NOC does not imply that other statutory / administrative clearances shall be granted to the project by the concemned authorities. Such authorities would consider the project on
merits and take decisions independently of the NOC. [SES -

22) In case of change of ownership, new owner of the indus
over possession of the premises.

try will have to apply for in:orporali_én of necessary changes in the No Objection Certificate with documentary proof within 60 days of taking

23) This NOC is being issued without any prejudice to the directions of the Hon'ble NGT/court orders in cases related to ground water or any other related matters.

24) Proponents, who have installed/constructed artificial recharge structures in compliance of the NOC granted to them previously and have availed rebate of upto 50% (fifty percent) in the ground
waler abstraction charges/ground water restoration charges, shall continue to regularly maintain artificial recharge structures.

25) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries, pharmaceutical, other hazardous units etc, (as per
CPCB list) need to undertake necessary well head prolection measures to ensure prevention of ground water pollution as per Annexure Il of the guidelines.

26) In case of new Infrastructure projects having ground water abstraction of more than 20 m3/day,

the firm/entity shall ensure implementation of dual water supply system in the projects.
27) In case of infrastructure projects, paved/parking area must be covered with interlocking/perforated tiles or other suitable measures to ensure groundwater infiltration/harvesting.
28) In case of coal and other base metal mining projects, the proj:

ect proponent shall use the advance dewatering technology (by construction of series of dewatering abstraction Structures) to avoid
contamination of surface water.

29) The NOC issued is conditional subject to the conditions mentioned in the Public notice dated 27.01.2021 failing which penalty/EC/cancellation of NOC shall be Imposed as the case may be.
30) This NOC is issued subject to the clearance of Expert Appraisal Commitiee (EAC) (if applicable).

(N pl of the cor above Is likely to result In the cancellation of NOC and legal action against the proponent.)

‘y
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—_— Government of India /L\"Lq;cuyt_-j]”
) Ministry of Jal Shakti N
R Department of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA)
Application for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater
(Application For Renewal of NOC)

application Number : 21-4/573/UT/IND/2017

applied For Renewal : 2nd

1. General Information:

‘Water Quality: . - - Fresh Water

Apphcatlon Type Categoryl Type of Appl:cahon ) “ Pharr;z;c‘ed'ticals

(l) .Name of Industry: PURE AND CURE HEALTHCARE PVT LTD

l
: (ii) 'Location Details of the lndustrial Unit- (Auach Site Plan and Certified Revenue Sketch) (s)

, Address Line 1: PLOT NO. 27. 28, 29, 30
Address Line 2 : SECTOR 8A IIE SIDEUL— o

:Addross Line 3 : RANIPUR
| ‘Stato: 'UTTARAKHAKB“" —
| District: 'HARIDWAR
' BAHADRABAD -

‘Sub-District:

;' Village/Town: Bharat Heavy Electncals Limited Ranipur (ITS)

Latitude: 7 '[

| | .
| Logitude: :

| \Area Type : S {Non Notified o
] \Arca Type Category ‘Semi Cntlcal

' 1Whether industry is MSME: No

(m) Communicatlon Address

{ Address Line 1: - o T |PURE AND CURE HEALTHCARE PVT. LTD.
~+—TAgdress Line2e PLOT NO. 27, 28,29, 30,37-38 SECOR 8A, IIE,

Lo . |siocuL. o
" Iaddress Li L.ne 3 'RANIPUR, BAHADRABAD
el T |[UTTARAKHAND i .
T IDistrict: _ HARIDWAR

~—Igub District BAHADRABAD
| |sub-Distric” -
iPmcode _ R - 249403 4' )
" Phone Number ‘with Area Code: 91 239947 - -

" |Mobile Nﬁ[nbéfr 91-8755500021 ) _

| [Fax Number: - S B —— ==
i (v) E‘i\?\a”xs of Existing" Noc-lssued byCGWA-(enclose copy) kds hr@akums.in.

’ — " ICGWA/NOC/IND/REN/1/2021/6514" =

i ‘NOC Letter No:——
S ; o I;Date of Issuin?i o 03/12/2021 —_— T
;" iVailldity (Start): ] I I 24/04/2020 S e
PP R S !23/04/2023 s o= e st

,Valldlty (End)

e ————

07/11/2023 06:29 PM

NIRRT -‘ly';. il ;v.& R m"“m\gﬁ'@%ﬁ .?‘7,

W g TR DL AT
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Government or inaia

v

Ministry

of Jal Shakti

Dcpartment of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA)

pplication for Renew of NOC

(Application For Renewal of NOC)

\pplication Number : 21-4/573/UT/IND/2017

\pplied For Renewal : 2nd

Reason for not applymg for renewal before explry of NOC

Valldlty (Attach Affidavit):
(vi) | Purpose of Renewal Apphcatlon

1

Application for Issue of NOC to Abstract Ground Water (NOCAP)

Issued to Existing Industrial Projects Abstracting GroundWater

‘Emshng wnth Addmonal Ground Water Requwment “

2. |Details of Water Requnrement (Fresh and Recycled Water Usage):
|(Please Enclose Water Flow Chart of Activities and Requirement of Water

at each Stage) ($)

()] *Totnl Watcr Requwement (a+b+c+d) (m3/day)

¥ - l EX|st|ng i Additional Total
W.ll(‘r Requirement Details (Fresh Water) (—r:an/da)_l;— -
' (.1) Ground Water Requurement (m3la;yi T "~ 950.00 ~ 200. OO[ 1150.00
| (L) | Surfacc Water Available 0.00 0.00 0.00
‘ (Canal, River, Ponds etc. ) (m3/day): L B
| (¢) 'water Supply from Any Agency 0.00| 0.00 0.00
' (m3iday): . I S — R
|Total Fresh Water Requirement 950.00 200.00 1150.00
x(a+b+c)(m3/day) - e, - ) - -
| (d) Recycled Water Usage (m3/day) 0.00| 0.00 0.00,
B ?Total Water Requirement : . 950.00 200.00 '1150.00
,(a+b+c+d)(m3/day) - B A e S aspe o B
(u) !Breakup of Water Reqmrement and Usage '
f l - _Aetlwty i Existing Additional l Total No. of ] Annual
{ ) Requirement Requirement ‘5 Requirement |Operational Days 1 Requirement
,‘L_,_,i_, - B W‘ (m3/day) |  (m3/day) T ~ (m3/day) in a Year | (m3iyear)
i lindustrial Activity 650.00 108 00l 758.00 365 276670 00
" IResidential / 180.00 50.00 230.00 365 83950.00
i Domestic
Greenbelt 120.00 0.00 120.00 365 43800.00
i Development
; {/Environment
{ 'Maintenance
| |other Use 0.00 42.00 42.00 365 15330.00
“ 1 |Grand Total 950.00 200.00 1150.00 419750.00'
\m) Details of Water Avallablhty from ETP / STP for Recycle / Resuse usage .
- J'F Existing Additional .. = Total
I (m3/day) | No. Of | (m3/year) | (m3/day) | No.Of | (m3lyear) | (m3/day) (m3lyear)
IRl | — i Days Days 4
\Effluent | Sewerage 110.00| 365 40150.00 40.00f 365 14600.00 150.00| 54750.00'
‘generated and ]
! %treg:\_ted in ETP/ STP:
'Availability treated 55.00| 365 20075.00 20.00 365 7300.00 75.00f 27375.00
|Effluent / Sewerage
l |forusage: = - === — - . e
07/11/2023 06:29 PM Page 2 of 8
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Government of India
Ministry of Jal Shakti

o Department of Water Resources, River Development and Ganga Rejuvenation

Central Ground Water Authority (CGWA)
Application for Issue of NOC to Abstract Ground Water (NOCAP)

pplication for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater
(Application For Renewal of NOC)

\pplication Number : 21-4/573/UT/IND/2017

\pplied For Renewal : 2nd

i Effluent / Sewerage 5500/ 365 | 20075.00] 20.00| 365 7300.00 75.00| 27375.00
{ idischarge after | 1 f !
‘treatment v L ; 1 i ) | | —
(iv) | Avallablllty treated effluent usage Total quantlty same as 2 i (d) and 2 ii (b) above
' - ] o ”Ex|st|ng - 1 Additional Total Use +
(m3/day) availability Availability
| T I | “(m3iday) (m3/day)
Industrial Activity / Commercnal Use \ 44.00 16.00 60.00|
|Domestic / Residential Use R ooo| 0.00 0.00
{Greenbelt development / Enviorment | 8.00 o ~ 2.00 10.00
maintenance e -
{Other Uso / Flushmg Req l 3.00 2.00 5.00
; Total o - _]_—7_  55.00 ~20.00 o 75.00
3. .(a) Groundwater Abstraction Structure Exnstlng . o o
Number of Emstmg Structures ,4 -
SNo. Type of -bepth - jfhl_)ept.h | Discharge | Operatio | Mode | Horse Whether Whether Permission
Structure (Meter) | to | (m3/Hour) |nal Hours of Power Fitted Registered
' Name / Year | / | Water (Day)/ Lift of with with CGWA / If so
of Diameter i Level Days Name Pump Water Details Thereof
Constructlon (mm) (Meters (Year) Meter
: below
i ; Ground
!L | Level) |
| 1 |Borewell/ [216.00/6 18.00{15 /365 |Submer 7.50|Yes Yes/-
t 2014 sible
§ - L Pump
I 2 |Borewell/ 216.00/8 25.00|9/365 [Submer 10.00|Yes Yes /-
| 12014 sible
;‘ 5 7 Pump 1
~ |3 [Borewell/ |216.00/6 25.00{9/365 [Submer 10.00|Yes Yes/-
i 2014 sible
! Pump
" 14 |Borewell/ (216.00/6 25.00/9/365 |Submer 10.00|Yes Yes /-
. 2016 sible "
o Pump ]| . -
|(b). Groundwater Abstraction Structure- Additional: - N
TNumber of Additional Structures: 0 4 )
— — . il
| SNo. i Type of Depth Depth |Discharge | Operatio! Mode Horse Whether Whether
| Structure (Meter) to (m3/Hour) nal of Power fitted Permission
! ‘ Name / Year / Water Hours Lift of with Registered
‘ | of Diameter Level (Day) / Name Pump Water with
f 'Constructlon (mm) (Meters Days Meter CGWA/If
f . below (Year) so
| — Ground 5, — — —§{ {ﬁ*_ I o - S Details e—
! Level) . — l - ] Thereof
07/11/2023 06:29 PM Page 3 of 8
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Government of India
Ministry of Jal Shakti
Y Department of Water Resources, River Development and Ganga Rejuvenation

Application for Issue of NOC to Abstract Ground Water (NOCAP)

pplication for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater

(Application For Renewal of NOC)

\pplication Number : 21-4/573/UT/IND/2017

\pplied For Renewal : 2nd

4. |(a). Compliance to the Condition prescribed in the NOC

i

e

' SNo. | Conditions given in NOC

‘ Compliance'ébnairtions

5 Status of Compliance

(l;)‘.EoTnpl-iance to“_t?he Condition 5rersc7:rri>berd' in the NOC - Other -

e — | _______Applicable | — =
1 i/\rea Specific Plantation lYes Adequate plantation has been done in
: - : |and around the plant premises.
2 Domestic Water School Sanitation |No ‘
3  Groundwater quality monitoring - Pre Yes Ground water quality is being analysed
imonsoon and Post monsoon through NABL accredated laboratory.
| iMninlonanco of recharge structures Yes We have adopted pond in nearby
| : e - . ﬂ{lig_ej_ ISP S SRS F—
| O INumber of Pizometers as per NOC and  |Yes We have been authorised for 2 nos. of
(Watoer Level Record - I - piezometer. )
| 6 |Number of Tubewells Borewales as per |Yes We have been authorised for 4 nos. of |
} INOC ] | |borewell. 7 A
| 7 |Pizomoter filled with AWLRs with 'Yes 'One no. of Piezometer has been
! telemetrry as per NOC 7 5 ~|installed with AWLR.
8 !Quzmlum of Groundwater as per NOC Yes 950 KI/Day
_ | - . e —_—— —_— - e et
9 ;Rechargc through ponds Yes We have adopted pond in nearby
; | N — S — villages.
I 10 !Recycle and reuse of water Yes Approx 55 Kl of treated water is reused|
| | I - _|in industrial activity on daily basis.
11 |RWH and AR structures implemented No
; 12 Wf»Sl'meission of Compliance report to the |Yes Compliance report is being submﬁga
i |Region. e B to the concerned authority.
| 13 |Water conservation measures Yes - ‘ S
ot o - e
|14 |water Security Plan of villages Not Applicable
f 15 : Wéli?ﬁonitored around the plant Yes Piezometer has been installed for
| premises o ground water level monitoring.,
| v16 Wells fitted with water meter and its Yes Electromagnetic water meter installed
‘ Record at all abstraction points.
- | e e R e S = —

'SNo. { o enEEe

]Groﬁndwater Availability (Please Enclose a

/Groundw
lor having a Land Area of Greater Than 2

Conditions given in NOC

Ha.- (%)

L Status of Complidnce
_— —_— o = =

7Comprehensive Report / Note Vorn Gfoundwater Condition /
ater Quality in and Around the Area) Applicable to Industries Consuming Greater Than 500 m3/day and /

Deta-ils of

Rainwater Harvesting and Artificial Recharge Measures for—Groundwater Recharge in the Area. If the

'Firm has Proposed to take up Rainwater Harvesting and Recharge outside the Industrial Unit Premises, then
provide NOC from the Concern Authority / Agency where the Harvesting Measures are Proposed, if Already

'implemented, details may be furnished. (Attach Report on Comprehensive & Feasible Rainwater Harvesting /

/Recharge Proposal).- ($)

We have adopted Pond in nearby villages for

ground water recharge purpose.

07/11/2023 06:29 PM
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N— Government of India
> Ministry of Jal Shakti
Department of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA)
Application for Issue of NOC to Abstract Ground Water (NOCAP)

e T e A A el T PR

pplication for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater
(Application For Renewal of NOC)

!

l

- \pplication Number : 21-4/573/UT/IND/2017
\pplied For Renewal : 2nd

NDUSTRIAL USE- Self Declaration

7 | hereby certify that the data and information lurﬁi:sl;mcd abo&e are true to the bes
aware that if any part of the data / information submitted is found to be false or misleading

be rejected outright.

t of my knowledéé and belief and | am
at any stage, the application will

ave been uploaded and no blank

application form h
ding of document will

; | hereby declare that all the mandatory documents prescribed in the
alse/ wrong submission /uploa

Jirrelevant documents have been uploaded. | am also aware that any f
| lead to rejection of my application without any notice.

{ Itis to certify that no case related to ground water withdrawal/ contamination is pending against the industry/ project/ unit as
| on date. Any such case filed against the company/ project/ unit in respect of ground water withdrawal/ contamination during
! the pendency of this application shall be immediately brought to the notice of CGWA.

I hereby undertake thatiin case any environmental compensation/ penally IS imposed on the firm by any statutory authority, |

shall comply with the decision of such authority.

n proforma Is él.nb;:(‘:cl to fnoddic.ﬁhori from Nm(;l-q;t:r;rc-.—— o o
Iééga_-ﬁoc,bov_in to followi;wg of—ﬁ_c;—h-
'Utizixrakh'aind _Reglon. 4153,?56&3" Fibad. Balnli\&a_la, Near Urja

1. Applicatio
) Application s submitted online on website http:/

Regional Director,Central Ground Water Board
3hawan, Dehradun, DEHRADUN, UTTARAKHAN[_), 248901 - =

3. Incomplete application will be summarily rejected.

Scanned copy of last page of application with signature and seal
submission of application. - S
1. Reciept of Processing Fee of Rs. 5000.00/- (Rupees Five Thousand Only) submitted through NON TAX RECEIPT PORTAL

jhusz/bharalkosh.gov,in) should be altacheng_alﬂo_n_g with hard copy of GDE“EQEO"}__

'should be attached at presribed -placc before

Processing Fee:-

]

3hara!_Rbs?4Transaclion
Ref. No:-”’_'” _ J-,.
Bharat Kosh Transaction |
Datg:-
Note:- The Processing Fee is Non

_Refundable. Applicant should ensure and Check Eligibility of Submission of Application

and Required Documents before Submitting Online Application.
5. 'Hard copy of application required: No —-
gléfgdn_—d'V—V:;ler Quality [Not Define |Ground Water Charge Not Define ¥ T
|Approved |l B - |Required: =
G'rc;u'r;z_irwgt—e-r Charge {No |Ground Water Charge -
Recieve: | {Amount:
T Ground Water Arear

Amount: o

Attached Files:
1). Site Plan : (Refer: 1 (ii))
No Attachment Found!

2). Certified Revenue Sketch : (Refer: 1 (ii))

No Attachment Found!

07/11/2023 06:29 PM Page 5of 8
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Government of India
Ministry of Jal Shakti

> Department of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA)
Application for Issue of NOC to Abstract Ground Water (NOCAP)
.pplication for Renew of NOC Issued to Existing Industrial Projects Abstracting Groun

(Application For Renewal of NOC)
\pplication Number : 21-4/573/UT/IND/2017

\pplied For Renewal : 2nd
3). Reason for Not Applying for Renewal before Expiring NOC : (Refer: 1 (v))
No Attachment Found!

4). Existing NOC : (Refer: 1 (vii))
| sNo |

" AttachmentName
| 1 |CGWANOC '

) . o éé\_NR-f\Té.C—PU;C & Curepdf
5). Enclose Flow Chart of Activity and Requirement of Water: (Refer: 2)

No Attachment Found!
6). Groundwater Availability Report : (Refer: 4)

No Attachment Found!

7). Details of Rainwater Harvesting / Artificial Recharge Measures : (Refer: 5)

File Name

dWater

S.No :‘ Attachment Name | File Name
1 !Pl\dlogrhph of Adopted Pond |Pond AﬁdoptidH'Photo.pdfr B O o B

8). Authorization :

No Attachment Found!
9). Extra Attachment :

| sNo | AttachmentName | FileName_ o

i)“ 1 ———Ega‘pliance report mr_—E‘o_rr:ﬁﬁ;hﬂcé 'Réb(;t.-'c—c;mpressed.pc.jm T

T2 sk lcsmpat !

‘ 3 Borewell Consumption Data Month wise water consumption.pdf

E:-M‘—e;ometer Reading o Piezometer Reading.pdf

1 5 Impact Assess’n_‘\ent Re;port Impact A_ss_effjiant Report - Pure & Cure.pdf

10). Compliance to the Condition prescribed in the NOC

JE—PJO. j: “Conditions given in NOC Attachments

S.No. Attachment Name l

File Name »

No Attachment Found!

4- Ak?——lﬁgépeéﬁc Plantation
;—- - _—2_ - E(;ﬁestic Water School Sanitation

— S SS——

-

-

ph= —t e — [ — —— A — = -
3 |Groundwater quality monitoring - Pre 1 Pre and Post Pre and Post Monsoon test Report |
Imonsoon and Post monsoon Monsoon Test (2).pdf '
L [ e=— _ Report
4 lMaintenance of recharge structures 1 Quotation for Pond |Quotation for Cleaning of Pond.pdf
S— = Maintanarce
|5 - INumber of Pizometers as per NOC 1 Piezometer Piezometer Photograph.pdf
| J——]=nd Water Level Record . Photograph — ——— —
, 6 ‘Number of Tubewells Borewales as 1 Borewell Photograph |Borewell Photograph- '
. \per NOC compressed.pdf i
07/11/2023 06:29 PM Page 6 of 8




Government of India

Department of Water Resources, River

Ministry of Jal Shakti

Development and Ganga Rejuvenation

Central Ground Water Authority (CGWA)
Application for Issue of NOC to Abstract Ground Water (NOCAP)

.pplication for Renew of NOC Issued to Existing Industrial Projects Abstractin

(Application For Renewal of NOC)

\pplication Number : 21-4/573/UT/IND/2017

\pplied For Renewal : 2nd
|Pizometer fitted with AWLRs with

g GroundWater

| 1 |Piezometer |Piezometer Photograph.pdf ‘
|telemetrry as per NOC ' |Photograph . 7 |
| | 2 |Piezometer reading |Piezometer Reading.pdf 1
o — - e - - 4 — - .l - - t e e e e e ——————————
j 8 ‘}Quamum of Groundwater as per NOC ! 1 |CGWA NOC |CGWA NOC Pure & Cure.pdf
] 9 |Recharge through ponds ! 1 |Pond Adoption |Pond Adoption Photo.pdf
N ! | ‘ |Photograph
‘ 10 |Recycle and reuse of water No Attachment Found!
i ";RWH and AR sir-ucl.hr(':s'i-n{[-)l-c.mcn(éd No Attachment Found!
12 Submission of Compliance report to No Attachment Found!
lthe Region
13 |Waler conservation measures No Attachment Found!
14 |Walter Sccurity Plan of villages No Attachment Found!
] - 4
15 Wall monitored around the plant No Attachment Found!
[promises ]
16 Wells fitted with water meter and its ! 1 [Monthly Water [Month wise water consumption.pdf '
'‘Record | |Consumption |
11). Compliance to the Condition prescribed in the NOC - Other ]
SNo. Conditions given in NOC ; Attachments -
L\ S.No. l Attachment Name [ File Name
12). Bharat Kosh Reciept (Porcessing Fee):
No Attachment Found!
13). Application with Signature and Seal:
'S.No Attachment Name . FileName
K ‘S-a-nn-ed copy of signature and seal Final Cover Letter.pdf - o -
document
14). MSME certificate in case of MSME:
No Attachment Found!
y
-

07/11/2023 06:29 PM
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Government of India
Ministry of Jal Shakti
» Department of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA)
Application for Issue of NOC to Abstract Ground Water (NOCAP)

.pplication for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater
(Application For Renewal of NOC)

wpplication Number : 21-4/573/UT/IND/2017

\pplied For Renewal : 2nd

Date : Name & Signature of the applicant
Place : (With official seal)
Associated User: kdsharma

Submitted By User : kdsharma
Submission Date : 15/04/2023

* In case signed by any authorized signatory, the details of the signatory with the authorization shall be
enclosed.

07/11/2023 06:29 PM Page 8 of 8
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itad (Certificate No. TC-9580), 1SO 9001, 140
F & S0

\ —r Laboratory - C-212. 2nd & 3rd Floor
- 3 : X = . Sector- 10. Noiga-201301 U P (INO'A
3 : T P\ f i_rD Tel 01204320313 Mob +G1.834.
, -7 973, 9351009115
f d fo@atkom in. wuw alkomsynargy «
TC-95% Aﬂ N XU rg—_LI[,
TEST REPORT
Cest Report of o R(-pq—g_(__"o_&;-j Date of Issue | Sample ID
L Waste Water | WW-181223-01 | 18/12/2023 | ASPL/06122023002-16 |
Issucd To:- M/s. Pure & ¢ ure Healtheare Pyvt. Ltd. Plot No 264, 27, 28, 29,3037 & 38 Sector- SA, HE,
SIDCUL. Ranipur, Haridwar-249403, Uttarakhand (India)
SAMPLING & ANALYSIS DATA
cmple Reecived On 08/12/2023
wple Dravwn By Laboratory Representative
nple Desc rpuon ETP INLET
Saniple Drawn O 06/12/2023
Sample Quantins  Pu. ring detail 2 Ii/Plastic Cane
suther Condiions Normal
s Duranon O8/12/2023 To 18/12/2023
 TEST RESULTS R
SoNo | Parameter | Test Method Results Units
. Mw,’-r”" - . CISS3025(Par-11) BEET
‘ —|ﬁ‘¢ hevacal O vgen Binmand (s O2) | APHA 5220-B 23" Edition. i 4869 g/l
’ [ ol Suspended Sohd - | APHA 2540-D 23 Edition 371 mg/l
| Phosphate (as Py | APHA 4500-D 23" Edition 2.38 mg/l
| (S it . | _
I Brological Oxygen Demand(as Os) ( IS:-3025(Part11) 182.3 mg/l
[ TTotal Dissolved Solids | APHA2540-C 237 Edition 954 mg/l
C{LeadtPuy T T i APHAIIILEB 23" Edition 239 mg/]
R R . | APHA3112-8 237 £dition BDL P
T :] Ol& Graase 7 APHA5330.8 337 Edition 252 mg/l
~ 'Chromuum (Cry ' APHA 3500-B 23" Edition BDL mg/l
TL [ Arsenic (A | APHA3114-C 237 Edition BDL mg/l
C T [ Caamde (CN T | APHA 4500-CN 23" Edition
= =i - T APHA 4500-5.0 237 Edition
T T Phenolie Compotnds APHA 5530-B 23 Edition
E === - - —
I - Below Detecuen Limi
Q=
¢ ECKED BY AUTHO
<
NABL Ac-

01, 45001, and OHSAS 18001 Certified Laboratory
Cl@amChangg)ﬁmognized.Labozatory -




e 4 ;’ Laboratory - C-212 2nd & Ard Floor
[ - Sectar- 10, Noiwda-201 301 U.P {(INDIA)
N ; A 3 Tel 0120-4320319 Mob. +91.8882106187
7T 9818493979, 9354009115
Email Info@alkom i, wuww AlROMSY N egy. Corm
VO 93xg
| =St Report of 7 _'_if{gﬁii?l‘( odc»TEhSTﬁ?ﬁF Ylissue | Sample ID ]
| Waste Water  WW.181223-02 | 18/12/2023 | ASPL/06122023002-17
{ A * A0 AL S (R S s B, Sre1eLOVL | 160ke) o 1
! suad Tor- MYs. Pure & Cure Healthcave Pvt. Led. Plot No 26A, 27,28, 29,30,37 & 38 Sector- 8A, IIE,
SIDCUL, Ranipur, Haridwar-249403, Uttarakhand (India)
| SAMPLING & ANALYSIS DATA
4
‘
, Sample Recenved On 08/12/2023
: ©aple Drava 5y Laboratory Representative
‘ ple Descipoon ETP OUTLET
'g ple Dravn 06/12/2023
Sample Guanting Packing detuil 2 h/Plastic Cane
] Weather Conditons Normal
E Analysis Durauon 08/12/2023 To 18/12/2023
i‘
T — —e —_— — ~ B -
| [ TEST RESULTS 1
- —_— e — 1 — !
; ] | Limit as per |
| ‘o | Parameter | Test Method Results | Units CPCB !
“'_ i i i - { norms i
| 1. | pH 1S:-3025(Part-11) 7.24 - 6.5-8.3 i
| - ) |
’*: | Chennical Oxyeen Demand (as O2) | APHA 5220-B 23°° Edition 42.9 mg/l 50 :
l o - ,
[ Total Saspenced Solid APHA 2540-D 23" Edition 515 mg/l <100
T ElLowiie (s P) | APHA4500-D 23° Edition | 0.63 mg/l 200
f _w?';whﬂ._' cal ¢ ;'v\j\g_ux: 17&“;1:1:1«“5 0») ; A IS:-3025(Part-44) 118 mg/l <30
’ | Total Dissolved Sohids | APHA 2540-C 23 Edition 291 mg/l - 1
TLead (09) | APHA3111-8 23" Edition BDL mg/l - .
;' Mercun () " | APHA3112-8 237 Edition BDL mg/l -
r TOd& © APHAS2208 23 Edition | <1.0 | mgt wo
[ T Chromum (Cry . ;"AP'HA*és‘o‘o-s 237 €dition | BDL | wgd | -
r — - O n— il T e Wy g [ T ———
[ 11| Arsenic (As) ' APHA 3114-C 23'7 Edition BOL g/l -
(1T [ Cyanide (CN) | APHA 4500-CN, 23" BDL mg/l - B
! , .l Editen i ;
‘I's,v-nhm APHA 4500-5.D 23" BODL mg/l _— =
[ { 7 ) lf(ilrlltm 7 I N T
T T Plenol Compounds | APHA 55308 23" Edition BOL mw o~
f - ;1.-,7_/\, st Tost ."'.,; ! . ls'-nix} (Parg-2) ).’0()%- TN Survival of Fish After
| Survival ‘)()7 t_luur: e LOOW,, Etlluent
= . ~ye - R e e ——— itk S
i Beldsy Detestion L 'Y ¢ N\
(' TCK l%) [P AUTHOI [7;1-:”.h _QN.-FI ORY
\\." \ v-
. &8
\ ~ \/
NABL Acr- dited (Cart ficate No. TC-9580), 1SO 9001, 14001, 45001, and OHSAS 18001 Certified Laboratory

¢ SR & SC Ministey of Zpvironment Forests & Climate Change) Recognized

Laboratory

‘l
|
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TEST REPORT

Laboratory - C-212, 2nd & 3rd Fioor,
Sector-10, Noida-201301. U P (INDIA)

Tei: 01204320319

9818493979, 9352005115

Email. info@aikom.in. waww alkomsy

Test Report of
Ambient Air Quality

Issued To:- M/s, Pure & Cure Healthcare Pvt. Ltd. Plot No 264, 27, 28

Report Code

[ Date of Issue |

Sample ID

AAQ-181223-01 [

18/12/2023

| ASPL/06122023002-1

SIDCUL, Ranipur, Haridwar-249403, Uttarakhand (India)
SAMPLING & ANALYSIS DATA

Sample Drawn By

Date of Sampling

Samiple Description
Sampling Location
Sampling Plan &Procedure
Analvsis Duration

Lab Representative
06/12/2023 (09:40 am) To 07/12/2023 (09:40 am)

Ambient Air

Main Entry Gate (2 meter above Ground)
SOP-AAQ/08

08/12/2023 To 18/12/2023

+»29,30,37 & 38 Sector- 8A, IIE,

Ambicnt Temperature (°C) 26
Avcrage Flow Rate of SPM (m*/min.) 1413
Avcrage Flow Rate of Gases (Ipm) 1.0
Equipment used & Calibration Status RDS & FPS (Calibration valid up to 2024)
Weather Condition . Normal
| TEST RESULT
' Limits as per
CPCB,MOEF
S.No. Parameter Test Mecthod Results Units (Industrial
Residential Rural
& Other Arcas
L 1 Particulate Matter (PM,,) IS:-5182 (Pan-XX111) 92 pg /m’ 100.0
l 2. Particulate Matter (PM, 5) 1S:-5182 (Pan-XXIV) 50 ng /m’ 60.0
I 3. Sulphur dioxide (as SO,) IS:-5182 (Pan-II) 8.6 ug /m’ 80.0
J4. f Nitrogen dioxide (as NO.) [S:-5182 (Pant-VI) 17.3 pg /m’ 80.0
5. ‘ Carbon monoxide (as CO) IS:-5182 (Pant-X) <L15 mg/m’ 4.0 T
6 —[ Lead(as Pb) IS:-3182 (Part-XXII) ND ug /m’ 1.0
7 | Ozone (as 0y) [ \ IS:-5182 (Part-1X) 26.4 ug /m’ 180.0
8 | Benzene (as CeHg)~ IS:-5182 (Part-XI) ND pg /m’ 5.0
9 [ Benzo (a) Pyrene 1S:-5182 (Part-X1I) ND ng /m’ 10
10 | Ammonia (as NH;) IS:-5182 (Part-XXV) ND ug /m’ 4000 |
11 Nickel (as Ni) 1S:-5182 (Part-XXVI)
L 12 Arsenic ( as As) CPCB Volume:-1 (2012)
enr ¥

NABL Accredited (Certificate No. TC-9580),
— - —MOEF &'CC_(Minist_mhgﬁ;Egyir_o.nm

I1ISO 9001, 14001, 45001,
ent Earests & Climats

hango)-Recognized Laboratory

and OHSAS 18001 Certified Laboratory

Mob :+91.8832196187

mara
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Laboratory - C-212. 2nd & 3rd Floor,
Secter-10 Noida-201301, u p (INDIA)

Tel - 01204320319 Mob. +91.83821¢61a7
9818493379 9354009115

Email info@alkom.in, www alkomsynergy con

i
@

ALKOM SYNERGY PVT LTD

«#

TEST REPORT

T?st ch' ort of Report Code Date of Issue Sample ID
Ambient Air Quality AAQ-181223-02 18/12/2023 ASPL/06122023002-2
Issued To:-M/s. Pure & Cure Healthcare Pvt. Ltd. Plot No 264, 27, 28, 29,30,37 & 38 Sector- 8A, IIE,
SIDCUL, Ranipur, Haridwar-249403, Uttarakhand (India)

SAMPLING & ANALYSIS DATA

Sample Drawn By Lab Represcntative

l?ntc of Sampling 1 06/12/2023 (10:00 am) To 07/12/2023 (10:00 am)
.\:nnpl(; I)cscnp!mn © Ambicnt Air
Soompling Location : Near Scrap Yard (2 meter above Ground)
Sampling Plan &Procedure ; SOP-AAQ/08
Analysis Duration . 08/12/2023 To 18/12/2023
Ambicnt Temperature (°C) c 26
Avcerage FFlow Rate of SPM (m‘/min_) : 1.12
Average Flow Rate of Gases (Ipm) : 1.0
Equipment used & Calibration Status : RDS & FPS (Calibration valid up to 2024)
Weather Condition : Normal
TEST RESULT
Limits as per
CPCB,MOEF
S.No. Parameter Test Mcthod Results Units . (Industrial
Residential Rural
& Other Arcas
1. Panticulate Matter (PM, o) 1S:-5182 (Part-XXIII) 88 pg /m’ 100.0
2. Particulate Matter (PM: 5) 1S:-5182 (Part-XX1V) 49 ug /m’ 60.0
a Sulphur dioxide (as SO-) 1S:-5182 (Part-11) 6.8 pg /m’ 0.0
4. Nitrogen dioxide (as NO;) 1S:-5182 (Part-VI) 17.5 ng /m’ 80.0
5. Carbon monoxide (as CO) [S:-5182 (Part-X) <115 mg/m° 4.0
6 | Lcad(as Pb) 1S:-5182 (Part-XXII) ND ug /m’ 1.0
= 3
7 Ozone ( as Os) 1S:-5182 (Part-IX) 27.9 pg /m 180.0
8 Benzene ( as CsHs) 1S:-5182 (Part-XI) ND
9 Benzo (a) Pyrene 1S:-5182 (Part-XII) ND
10 Ammonia (as NHs) 1S:-3182 (Part-XXV) ND
11 Nickel (as Ni) 1S:-5182 (Part-XXVI) ND
12 Arsenic ( as As) CPCB Volume:-1 (2012) ND

CHEMY AUTH

1 Laboratory
NABL Accredited (Certificate No.. TC-9580),1S0 9001, 1 400,1,,45004rmd»ﬁ%ﬂ%ﬁﬁ&ﬁ
———MOEF-&CC(Ministry of Environment Forests & Climate Change) Recod

— —v-ﬂ“"t"‘,"."
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Test Report o ——
———55t Rep Report Code ) ’
R \\ — at(: fl N | H
m‘t Air Qualicy ] 18122505 ——grellene T
Issueq To:- My, Pure & Cu r(-l\léﬁ‘lﬁ;—ki‘rﬁ > e 2023 ASPL/061220
SIDCU Alheare \t.. Ltd. ploy No 264, 27,28, 29,30,37 & 38 Sector- 8A, 1IE,
N L, Rampur. H:\rldwar-24‘)403, l’tmrnklmnd (Indiq)
. SAM PLING & ANAI.YSIS DATA
Sample Dy n By ab Represenras..
Dite of S“mph““ Lab RL.[)(LKIU.HI\C
Sample Deseription

S:nnpliny, Location
S:lmplnm Plan &p
Analysig Duration
Ambicng Temper

atare (°C
Averape Flow R:

rocedure

06/12/2023 (1010 am) To 07
Ambient Air
Near DG Arca (2
SOP-AM)A’(IR

. 08/1 272023
) :

26

To 18/122023

e of SPM (/i 1.10
Averape Flow Rate of Gases (Ipm) 1.0
Equipment useq & Calibration Status

Wc:uhgig‘_m!njon

712/2023 (10:10 am)

meter above Ground)

——

RDS & Fps (

Calibration valid up 1o 2024)
- Norma]
TEST RESULT

— ]
| \—\\ Limits ag per
CPCB,MOEF
Test Method Results Units (Industrial
o e Residential Rural
& Other Arcag
g s T -\\-
1. mﬁhue\r(pm‘m— 9 [ g/ ] 1000 }
V-] v —\“\4 1
2. Particulate Matter (PMy ) W 3 T 50 :
\_
3 Sulphur dioxide (as SOy) 1S:-5182 (Part-I1) T—W 0.0
T : e | =3182 (Pan-v1) 1 176 ng m’ 0.0
4 Nitrogen dioxide (as NO,) I1S:-5182 (P:
. 5182 (Part-X) <LLS | mgm’ | 40
S. Carbon monoxide (as CO) [S:-5182 (Pant il | 0__\
6 Lead(as Pb) IS:-3182 (Part-XXII) ND ne /m ,
: ( : 180.0
7 O (as O3) 1S:-5182 (Part-1X) 274 pg /m
zone (< 3 =
CeHe) IS:-5182 (Part-X1) ND ng /m
: = 1S:-5182 (Pant-XTI) ND ng /m’ 1.0
=5 - s
Benzo (a) Pyrene 3 e
9 IS:-5182 (Part-XXV) ND pg /m :
10 Ammonia (as NH3) ; == . s
i 1S:-5182 (Part-XXVI) 4
11 Nickel (as Ni) = e 5
CPCB Volume:-1 (2012) !
12 Arsenic ( as As)

CHE(&E,/D/BY

o nizgd
f Environment Forests & Climate Change) Recognizt
istry of Enviror

- MOEF & CC (Ministry o

Laboratory

r

B
T T g —— N




37

Arrmeac ntre— \/

e “Regional Office <
R Uttarakhand Pollution Control Board o
€k Irrigation Design Building, Canal Road, Roorkee Distric Haridwar

A’A w' \,; <

Ambient Air Quality Monitoring Report Jan.-2024/AQM-01

M/s Pure & Cure Health Care Pvt. Ltd. Plot No 26A. 27.282930 57,38 SECTOR SAL I
Sidcul, Ranipur. Haridwar-249403, Uttarakhand

™

I Sampling Address:

2 Unit Repersentative Sh. Arjun Singh (HR) |
3 Sample Collected By: Sh. Amit Bhardwaj (S.A) & Sh. Shubham Gayan (M.A) v_
4 Monitoring Location Antriksh NRI City SIDCUL, Haridwar UKD h
5 Date of Monitoring m$@ﬁul:m“.i.| - ) \“_

Parameters Test Method Measured pg/n3 Standred Vaiue (ug/imJ)
Perticular Matter (PM10)  Gravimetric Method 93.12 e
2 Niyrogen Oxide (NOy) Modified Jacob ana Hochheiser Methoa 24712 %
$  Sulpher Oxide (SOx) Improved West and Gaeke Method 760 -
, v pgps— o - ’ 2 -
Aubreisgl A AT —<

m voc m..nw Non Methar @ g1 o

‘Wionitering Assistant

mn_ﬁazzn Assistant Assistant Scientific Officef

Regional ,03........
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'://'l'r/?'(-"/ﬁ-' WUT i i e 3';“ T AT
3'1,7 A T FAfFgrer s, vhq, eRER (30R1ETS) -249403
sig § et POLLUTION CONTROL RESEARCH INSTITUTE

(A Govt. of India — UNDP / UNIDO Project)
EHARAT HEAVY ELECTRICALS LIMITED

RANIPUR, HARIDWAR (U.K.) - 249 403
(Approved Lab under Environment (Protection) Act, 1986; EIA Consultancy by NABET, QCI)

TEST REPORT
STACK EMISSION MONITORING
Lab. Ref.: PCRI: Air & Noise:2023-24:1119
Date : 13-01-2024

CI/0s0

A. GENEBAL INFORMATION;
. 1= N.‘u-n:;md address of plnn.t - : E»!i/si‘l;li;r:w:‘?(urvT{_v—:mhr.n(,- Pvt Ltd, Plot No. 26A,27,28,29
30, Sector-8A, 1IE, SIDCUL, Ranipur Haridwar-249403

_Uttarakhand

2. | Work Order N, : [ 23-0172-0-191
T_ E]IITI sampling : ] 1 XA(JI-XU'—JE o

4. ] Source of emission 5 I’(l-lil‘;::nl_:l'l

1] Const r‘l‘n'l‘inn material of stack I—H m(TSEr'vl

O Stack Height trom G, 11 30m -

7o | Internal diameter of stack 111 09m L

4. | Location of sampling point : | Port Hole of Stack

9. | Method of sampling : | Emission Regulations Part - I, 1S: 11255, FID, NDIR and
______ . Electro Chemical Sensors
10, ] Capacity ol Boiler | 6TPH

11. | Load during Sampling c | 2.57TPH

12. } Type oltuelused & consumption | : | 27 TPD (Briguette)

L_13. | Sample collection by t [ PERL BILEL, Ranipur, Haridwar-U.K.
. RES 2 P y TO
SI. | Parameter Unit Measured Emission
No. Value Standards*

1. | Flue Gas Temperature e 82.5 -

2. | Ilue Gas Velocity m/secc 8.4 -

3. | Particulate Matter mg/Nm?3 175 250

4. | Sulphur Dioxide (as S0:) ppin 5 :

5. | NO, (as NO;) ppm 43 -

6. | Carbon Monoxide (CQ) ) ppm 379 -

7. | VOC (as Non Methane Hydrocarbon) ppm BDL - 2
BDL: Below Detectable Limit : : e
*EPA Notification [GSR 373(E), May 16, 2023): Emission Standards for Boilers

<
Prepared by Approved by
) Pinaebs
Ankur Mohan Avinash Kumar
Engineer (PCRI) ; Manager (PCRI)

Remarks :- (1) This repont refers only to the particular samplefjob submitied for lesting,
(2) This report is not 10 be reproduced wholly or partly and can not be used as an evidance in the court of law and should
not be used in any advertising media without our special permission in wriling.
(3) Samples will be disposed off after one month from the date of jssue of Test Certificate

0
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WA ¥ gATcaen RPRE, vy, tRER (3eU@Us) -249403 @
POLLUTION CONTROL RESEARCH INSTITUTE

PCRINSY (A Govt. of India — UNDP / UNIDO Project)
BHARAT HEAVY ELECTRICALS LIMITED

RANIPUR, HARIDWAR (U.K.) - 249 403
(Approvod Lab under Environment {(Protection) Act, 1986, EIA Consultancy by NABET, QCl)

TEST REPORT
STACKEMISSION MONITORING

Lab. Ref: PCRI: Air & Noise:2023-24:1120
Date : 13-01-2024

A. GENERAL INFORMATION:

sl Name and address of plant M/s l'ch{-L Cure lrlr-,ﬂ:hr;mr-?l‘vl Ltd, Plot No. 26A,27,28,29 & |
30, Sector-8A, 1IE, SIDCUL, Ranipur Haridwar-249403] !
| —— | | Uuarakhand ;
2. | Work Order No. - 23-0172-0-191
3. | Date of sampling '+ | 11-01-2024
e “;lll'l_-li'(j{‘ of emission : | Boiler Stack-i1l
.| Constraction material of stack : | Mild Stecel
O, | Stack Height trom G.L.. 133 m
= Internal dinmeter of stack : | 0.7m _ .
. | Location of sampling point : [ Port tiole of Stack
Y. | Method of sampling ¢ | Emission Regulations Part - [, [S: 11255, FID, NDIR and
L P - Electro Chemical Sensors
10. | Capacity of Boiler : | 8TPH
L1, | Load during Sampling | 25TPH
12. | Type of fucl used & consumption | : | 27 TPD (Briquette)
13. | Sample collection by : | PCRI, B.ILE.L., Ranipur, Haridwar-U.K.

B. RESULTS OF FLUE_GAS EMISSION MONITORING:

SI. | Parameter Unit Measured Emission

No. Value Standards*

1. | Flue Gas Temperature & 99.2 -

2 I'lue Gas Velocity m/scc 8.7 -

3. | Particulate Matter mg/Nm3 243 250

4 - | Sulphur Dioxide (as S0 ) ppm S -

5. | NOs (as NO3) ppm 11 -

6. | Carbon Monoxide ( CO) ppm 685 -

7. | VOC (as Non Methane Hydrocarbon) ppm BDL -
BDL: Below Detectable Limit ' »
*EPA Notification [GSR 373(E), May 16, 2023]: Emission Standards for Boilers = -

Prepared by Approved by

e [lpsaseh ‘
Ankur Mohan Avinash Kumar
Engincer (PCRI) Manager (PCRI)
Remarks t- (1) 'This report refers only to the panticular sample/job submiued for testing,

(2) This report is not to be reproduced wholly or partly and can not be used as an evidence in the court of law and should
not be wed in any advertising media without our special permission in writine.
(3) Samples will be dispased ofUafter one month from the date of issye ot Test C:;:rtiﬁcnlc T
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POLLUTION CONTROL RESEARCH INSTITUTE

PCRI/051 (A Govt. of India — UNDP / UNIDO Project)
BHARAT HEAVY ELECTRICALS LIMITED
RANIPUR, HARIDWAR (U.K.) - 249 403
(Approved Lab under Environment (Protection) Act, 1986; EIA Consultancy by NABET, QCl)
TEST REPORT
STACK EMISSION MONITORING
Lab. Rel:PCRI: Air & Noise: 2023-24:1102
Date: 09-01-2024
A GENERAL INFORMATION:
T\ Name and address of Plant [ \ M/s Pure & Cure Ilealthcare Pvt Ltd, Plot No
26A,27,28,29 & 30, Scctor-8A, ILE, SIDCUL, Ranipu
_ Haridwar-249403 Uttarakhand
2. \ Wark Order No. 1 23-0172-0-191 o
_ 1] . U_J}S of sampling 1 05-01-2024
il Sourcce of emission _\ D.G.Set-1
5. 1 Construction Material of Stack ;| Mild Steel
0. | Stack Heipht trom G.1.. 15m
| 7 Internal diameter of stack 0.2m
| 4} Location of sampling point Port Hole of Stack )
9 Method of sampling Emission Regulations Part - 111, 1S: 11255, ID,
L NDIR and Electro Chemical Sensors
10, | Capacity 1010 KVA
_11. | Load during sampling 810 KVA
12. } Type of fuel used and consumption | : | 180 Liters/Hr (HSD)
13. | Sample collection by PCRI, BILE.L, Ranipur, Haridwar-U.K,
B. RESULTS OF FLUE GAS EMISSION MONITORING:
Sl. 1 Paramecter Unit Measured Emission
) Value Limits*
1= Flue Gas Temperature °C 285 -
2 I'lue Gas Velocity ni/sec 9.2 -
3. Particulate Matter (at 15% 0,) ) n'\g/Nrn1 53 75
<. | Sulphur Dioxide (as $S02) ppm ) , -
S. [ NO«[asNO2)at15% 0: ppm 468 710
6. | Carbon Monoxide [ CO) at 15% 0. mg/Nm?3 85 150
7. |1VOC (as Non Methane Hydrocarbon) at mg/Nm3 61 100
115% 0, _— : :
*Emission standards for Diesel Engine (Engine Rating more than 800 K'W) notified by the Environmental

(Protection) Third Amendment Rules 2002 vide G.S.R. 489 (E), dated 9 July, 2002 at SI. No. 96, under

The Enviconment (Protection) Act, 1986.

r
.{ Prepared by Approved b{
‘ L4
A [ . .
Ankur Mohan Avinash Kumar
Engincer (PCIRI) Manager (PCRI)
Remarks = (i_) This report refers only to the particular sample/job submitted for testing,

|
|

(lZ) his repart is not 1o be repreduced wholly ur partly and can not be used as an evidence in the court of Juw and should
¢ nolbe used in any advertising media without aur special

| 2 : Penmussion in writlng,
) Samples will be disposced otTslter one month from the ¢

ale uflissue of Test Certiffeate.
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POLLUTION CONTROL RESEARCH INSTITUTE

(A Govt. of India — UNDP / UNIDO Project)
BHARAT HEAVY ELECTRICALS LIMITED

RANIPUR, HARIDWAR (U.K.) - 249 403
(Approved Lab under Environment (Protection) Act, 1986; EIA Consultancy by NABET, QCI)

TEST REPORT
STACK EMISSION MONITORING

Ol vsr & omp”

PCRI051

A GENERALINFORMATION:

Lab. Ref:PCRI: Air & Noise: 2023-24:1103
Date: 09-01-2024

a, Name and address of Plant

[ i | M/s Pure &

) W\'\-/«-{r‘fciardcr No.

Cure Healthcare Pvt Ltd, Plot No
2OA,27,28,29 & 30, Sector-8A, UE, SIDCUL, Ranipur
2249403 Uttarakhand

Harids

23-0172-0-191

Date of sampling

05-01-2024

. Source of emission D.G. Set-2
5. | Construction Materialof Stack | : | Mild Steel
O | Stack Heipht from G.L. | 15m
7 (nternal diameter of stack B0 15| E—
4. | Location of sampling point 'ort Hole of Stack 7
) Method of sampling Emission Regulations Part - I, 1S: 11255, FID,

NDIR and Electro Chemical Sensors

10. | Capacity

1010 KVA

11, | Load during sampling

810 KVA

2o | Type ot fuel used and consumption:

180 Liters/Hr (HSD)

13. | Sample collection by

PCRI, BILEL., Ranipur, Haridwar-U.K.

Sl. ' Paramecter Unit Measured Emission
No. Value Limits*
1. Flue Gas Temperature =G 287 -

2L Flue Gas Velocity my/sec 9.2 -

3. Particulate Matter (at 15% 0,) mg/Nm? 54 75

4. Sulphur Dioxide (as SO;) ppm 5 -

5. | NO. (as NO;) at 15% 0: ~ ppm 471 710

6. Carbon Monoxide (CO ) at 15% 02 mg/Nm? 84 150

7. |, VOC (as Non Methane Hydrocarbon) at mg/Nm3 61 100

15% O:

*Emissjon standards for Diesel Engine (Engine Rating more than 800 KW) notified by the Environmental

(Protcction) Third Amendment Rules 2002 vide G.S.R. 489 (E). dated 9 July, 2002 at Sl. No. 96, under

y,
The Environment (Protection) Act, 1986. -
Prepared by Approved by
- s
N L & &
Ankur Mohan A'vinash Kumar
Engineer (PCRI) Manager (PCRI)

Remarks == (1) This repont refers only to the particular sample/job submitied for testing.

(2) This report is not to be repreduced wholly or partly and can not be used as an evidence in the cours of law and should
nol be used in any advertising media without our special permission in writing.

(3) Samples will be disposed off alter one month [rum the date of issue of Test Certifi

cale - —
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POLLUTION CONTROL RESEARCH INSTITUTE

(A Govt. of India = UNDP / UNIDO Project)
BHARAT HEAVY ELECTRICALS LIMITED

RANIPUR, HARIDWAR (U.K.) - 248 403
(Approved Lab under Environment (Protaction) Act, 1926, EIA Consultancy by NABET, QCl)

' TEST REPORT
STACK EMISSION MONITORING

PCRI0S)

Lab. Ref:PCRI: Air & Noise: 2023-24:1104
Date: 09-01-2024

1 Name and address of Plant R} M/-;- Pure & Cure Healthcare Pwt Lud, Plov No
l 26A.27.28.29 & 30, Sector-8A. 11E SIDCUL. Ranipw
e o __f__.__l ridwar-249403 Uttarakhand
__Z~ »\Erklg()nicr No. c 1 23-0172-0-191
~ 3. | bate of sampling | 05.01-2024
K Source of .t:hﬁjr;;»irv; ______ o ‘__:“‘_ll(;_ :‘,'_L;
4 Construction Material of Stack A il Seeel
6. | Stack Height from Gl 1 i5m
7 tternal diameter of stack ‘_‘i 0.2 m

Location of sampling puint
Y, Method of sampling

.| Portiiole of Stack

| Emussion Regufations Part - M, IS: 11255, FID,
| NDIR and Electro Chemical Sensors

: | 1010 KVA
L1 | Load during sampling : | BIOKVA
120 | Typeof fuel used and consumption
13, | Samiple collection by

~1(! _EZ.\pn-cil‘v

_t_| 180 Liters/Hr (HSD)
¢ PCRL BULEL, Ranipur, Haridwar-U.K.

"o

SION MONITORING:

SI. | Parameter Unit Measured Emission

Nao. | Value Limits*

1 Ilue Gas Temperature °C 282 -

2. | Flue Gas Velocity m/sec 91 -

3. | Particulate Matter (at 15% 0:) mg/Nm? 52 75

4. Sulphur Dioxide (as S0, ) ppm 4 -

5. |INO, (as NO2) at 15% 0, ppm 462 710

6. |'Carbon Monoxide ( CO ) at 15% 0, mg/Nm?3 86 : 150

7. |'VOC (as Non Methane Hydrocarbon) at mg/Nm? 62 100
115% 0,

*Emission standards for Diesel Engine (Engine Rating more than 800 KW) notified by the Environmental

(Pratection) Third Amendment Rules 2002 vide G.S.R. 489 (E). dated 9 July, 2002 at SI. No. 96, under  *
The Eoyvironment (Protection) Act, 1986.

-
Prepared by Approved b .
i St A A2 -
l P S~ w//—-
: Ankur Mohan 4 Avinash Kumar
o Engincer (PCRI) Manager (PCRI)
Remarks - (l) This report refers only ta the particular sample/job submitted for testing,

(2) This report is not to be reproduced whally or parly end can
 hotbe used in any advertising media without our special

not be used as an evidance in the court of law and should
3) Samples will be disposed oY after one month from the ¢

Permission in writing,
Al ot issue of Test Cerulicate -

gl S e N~

.-
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s I i POLLUTION CONTROL RESEARCH INSTITUTE

PCRI0ST (A Govt. of India — UNDP / UNIDO Project)
BHARAT HEAVY CLECTRICALS LIMITED

RANIPUR, HARIDWAR (U.K.) - 249 403
(Approved Lab under Environment (Protection) Act, 1986; EIA Consultancy by NABET, QCl)

TEST REPORT
STACK EMISSION MONITORING

Lab. Ref.:PCRI: Air & Noise: 2023-24:1105
' Date: 09-01-2024
A GENERALINFORMATION:

llj Name and address of Mant Wm “M-_/mxl’l;(_é;{_uii il?dillu:m.- Pvt Ltd, Plot No
26A,27,28,29 & 30, Sccror-8A, 1IE, SIDCUL, Ranipup
e Haridwar-249403 Uttarakhand
2. Work Order No. By ?i»() 172-0-191
3. Date of sampling 1 05-01-2024
1. Source of emission . | D.G.Set-4
5. | Construction Matcrial of Stack | Mild Steel
G, Stack Heipht from G.L. S01115 m
l-L, Internal dinmeter of stack * 1 0.2m
8. | Location of sampling point : | Portllole of Stack
9, Mcthod of sampling : | Emission Regulations Part - 11, 1S: 11255, FID,
NDIR and Llectro Chemical Sensors
0. | Capaity : [ 1010 KVA _
11. | Load during sampling ;| 810 KVA
12. | Type of fuel used and consumption | : | 180 Liters/I1r (IISD)
13. | Sample collection by : | PCRI, B.H.E.L, Ranipur, Haridwar-U.K.

Sl | Parameter Unit Measured Emission

No Value Limits*

1. Ilue Gas Temperature °C 284 -

2. Ilue Gas Velocity m/sec 9.1 -

3. |/Particulate Matter (at 15% 0,) mg/Nm3 53 75

4. | /Sulphur Dioxide (as S0Oz) ppm 4 -

5. |INOy(as NO2)at15% O, ppm 467 710

6. |:Carbon Monoxide (CO) at15% O mg/Nm?3 85 150

7. |VOC (as Non Methane Hydrocarbon) at mg/Nm3 60 100
15% 02

*Emission standards for Diescl Engine (Engine Rating mare than 800 KW) notified by the Environmental ¥
(Protection) Third Amendment Rules 2002 vide G.S.R. 489 (L), dated 9 July, 2002 at SI. No. 96, undew
The Environment (I’rotection) Act, 1986,

Py

Prepared by

Approved by .
-M_L/ Meﬁ_
Ankur Mohan

Avinash Kumar
Manager (PCRID)

Remuiks :- (1) This report refers only to the particular sumple/job submitied for IE.;III-IE T o

Engincer (PCRI)

1?) This report is not to be reproduced wholly or partly and can not be used oy an evidenee in the court of law and should
Lot be usedin any advertising media without owr special permission in writing. E
(5) Suwmples will be disposed off after one month from the date of Issue of Tesy Certilicate

e
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b POLLUTION CONTROL RESEARCH INSTITUTE
PCRINST (A Govt. of India — UNDP / UNIDO Project)

BHARAT HEAVY ELECTRICALS LIMITED
RANIPUR, HARIDWAR (U.K.) - 249 403
(Approvod Lab under Environment (Protection) Act, 1986; EIA Consultancy by NABET, QCl)

TEST REPORT
STACK EMISSION MONITORING

Lab. Ref:PCRI: Air & Noise: 2023-24:1106
Date: 09-01-2024

- Gl J'AU RALINFORMATION:

1. | Nameand address of Plant | : ﬁﬁ- Purc & Cure fHlealthcare Pvt Ltd, Plot No
26M.27.28.29 & 30, Scctor-8A, IE, SIDCUL, Ranipun]
SR ——— Haridwar-249403 Uuarakhand
2| Worlk Order No. [ 23-0172-0-191
3. Date of sampling : ] 05-01- znu
A ] Source of emission . | D.G.Sct-5
4] Construction Material of Stack | Mild Steel
O, ] Stack dHeipht from G L. :115m
7. | Inte I!l_\Al_d_l_._H_I’\l ter of stack | 02m
1. Locaton of sampling point _: | PortHole of Stack
! 9. | Method of sampling ¢ | Eoussion Regulations Part - 111, 1S: 11255, FID
. - NDIR and Electro Chemical Sensors
10, | Capaciy : | 1010 KVA
11. | Load during sampling : | 810 KVA
2 Type of fuel used and consumption | : | 180 Liters/ilr (HSD)
13. S;nnplu collection by . | PCRIE BLEL, Ranipur, Haridwar-U.K.
B.} SOEFLFLULE iMISS
R I'.lr.lmclc Unit Mcasured Emission
No. Value Limits*
1. IFlue Gas Temperature °C 285 5
2. |'Fluc Gas Velocity m/sec 9.2 .
3. |/Particulate Matter (at 15% 05) mg/Nm? 55 75
4. |:Sulphur Dioxide (as S0:) pPpm 6 -
5. |INO, (as NO;) at 15% O» ppm 475 710
6. | Carbon Monoxide ( CO) at 15% 02 mg/Nm3 84 150
7. VO() (as Non Methane Hydrocarbon) at mg/Nm3 61 100
5% Oz

"l mission standards for Diesel Engine (Engine Rating more than 800 KW) notificed by the Environmental
(I’rolu.llon) Third Amendment Rules 2002 vide G.S.R. 489 (E). dated 9 July, 2002 at Sl. No. 96, under

¥
The Environment (Protection) Act, 1986. -
Prepared by Approved by .
A 9 wAnsd 2 .
Ankur Mohan Avinash Kumar
Engineer (PCRI) Manager (PCRI)

Remarks :- (1) ‘This report reters only to the particular sample/job submitted for testing

(2) This report is not to be repraduced wholly or partly and can not be used as an evidence in the court of law and should
not be used in any advertising media without vur special pennission in writing.

SJ) Samples will be dispesed off:after one month (rom the date of issue of Test Certific
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POLLUTION CONTROL RESEARCH INSTITUTE

(A Govt. of India — UNDP / UNIDO Project)
BHARAT HEAVY ELECTRICALS LIMITED

RANIPUR, HARIDWAR (U.K.) - 249 403
(Approved Lab under Environment (Protection) Act, 1986; EIA Consultancy by NABET, QCI)

’ TEST REPORT
STACK EMISSION MONITORING

Lab. Ref:PCRI: Air & Noise: 2023-24:1107
Date: 09-01-2024

PCRI051

A. GENERAL INFORMATION:

1. Name and address of Plant

M/s Pure & Cure Healthcare Pvt Ltd, Plot No
26A.27.20,29 & 30, Sector-8A, 11E, SIDCUL, Raniput
Haridwar-24 9403 Uttarakhand

= |23-0172-0-191
| 06-01-2024

2. »l‘\:\/dork ()rdc:_r No.

3. IiJru__u_:‘gi' sampling

"-,_,1§£’,E‘_T'CC of emission

e i e by s e g 1>

;| D.G.Set-7

.| Construction Material of Stack

| Mild Steel

0. | Stacl eipht from G.L 6 m

7. | Inu mal diameter of stack 0.25m

B | Location ol sampling point Port llole of Stack

9. | Method of sampling Emission Regulations Part - [I1, 1S: 11255, FID,

10| Capacity

NDIR and Electro Chemical Sensors

2000 KVA

11, | Load during sampling

1400 IKVA

12. | Type of fuel used and consumption

350 Liters/Hr (HSD)

13. | Sample collection by

PCRI, BLE.L, Ranipur, Haridwar-U.K.

B. RESULTS OF FLUE GAS EMISSION MONITORING;

Sl. | Parameter Unit Measured Emission

No. | Value Limits*

1. [‘Flue Gas Temperature °C 394 .

2. | !Flue Gas Velocity m/sec i 7 -

3. | Particulate Matter (at 15% Oa) mg/Nm?3 61 75

4. |:Sulphur Dioxide (as §0: ) ppm 6 -

5. |INO, (as NO:) at 15% O; ppm 547 710

6. | Carbon Monoxide (CO ) at 15% Oz mg/Nm? 81 150

8 '\VOC (as Non Methane Hydrocarbon} at mg/Nm3 57 100
i15% 0,

s i St ——

*LEmissjon standards for Diesel Engine (Engine Rating more than 800 KW) notified by the Environmental
(l’rmcglion) Third Amendment Rules 2002 vide G.S.R. 489 (L), dated 9 July, 2002 at SI. No. 96, under ¥
The Enpvironment (Protection) Act, 1986.

-
Prepared by Approved. by .
' P gl::ggﬁak ’
| An'kur Mohan Avinash Kumar
| Engineer (PCRI) Manager (PCRI)

Remarks - (1) This report refers only Lo the particular sample/job submitted for testing,
(2) This report is not to be reproduced wholly or partly and can not be used as an evidence in the court of law and should
| not be used in nny advertising media without our special pemuission in writing
(3) Samples will be disposed of U afler one month from the daw ot issuc of Test Ce;rlit'ln"uc
) E
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POLLUTION CONTROL RESEARCH INSTITUTE

(A Govt. of India — UNDP / UNIDO Project)
BHARAT HEAVY ELECTRICALS LIMITED

RANIPUR, HARIDWAR (U.K.) - 249 403
(Approved Lab under Environmant (Protection) Act, 1986; EIA Consultancy by NABET, QCl)

TEST REPORT
STACK EMISSION MONITORING

Lab. Rel:PCRI: Air & Noise: 2023-24:1108
Date: 09-01-2024

A. GENERAL INFORMATION:

1. \ Name and address of Plant | M/s Pure & Cure Healthcare Pvt Lud, Plot No
26A,27,28,29 & 30, Sector-8A, HLE, SIDCUL, Ranipuy
Haridwar-249403 Uttarakhand
Work Order No. ' 1 23-0172- () 191
l 3. | Date of sampling e 06-01- 2024
_4. | Sourcc ol emission T __”:(." Ser-g
5| Construction Material of Stack | ¢ | Mild Steel o s
. Stack Heipht from G.L. | 6m )
/| Internal diameter ol stack | 0.25m
B ) Location ol sampling point .| PortHole of Stack
9, Method of sampling ¢ | Emission Regulations Part - 111, 1S: 11255, FID,
Ay | | NDIR and Electro Chemical Sensors
10, 1 Capaclty ;| 2000 KVA
11| Load during sampling _: | 1400 KVA
12, Type of fuel used and consumption |+ | 350 Liters/Hr (HSD)
13. | Sample collection by ¢ | PCRL, B.HLL, Ranlpur, Haridwar-U.K,
B. RESULTS QF FLUE GAS EMISSION MONITORING:
St. |'rarameter Unit Mecasured Emission
No. | Value Limits*
1. |'Flue Gas Temperature i 393
2 Flue Gas Velocity B m/sec 11.2 -
3. |'Particulate Matter ( at 15% 0;) mg/Nm3 | 59 75
A Sulphur Dioxide (as 50,) ppm 6 -
5. [INO, (as NO;) at 15% O3 ppm 542 710
6. |'Carbon Monoxide (CQ ) at 15% 0. mg/Nm? 7Y 150
7. |iVOC (as Non Methane lydrocarbon) at mg/Nm? 58 100
T 1115% 0,

*Emission standards for Diesel Engine (Engine Rating more than 800 KW) notified by the Environmental
(l‘mlt‘(.llon)Thlrd Amendment Rules 2002 vide G.S.R. 489 (E), dated 9 July, 2002 ut SI. No. 96, undc
The Euvuonmem (Protection) Act, 1986.

.

Prepared by Approved by ’
/V\.“‘E;/ Aw’él‘/
Ankur Mohan Avinash Kumar
LEngincer (PCRI) Manager (PCRI)

Remnarks = (1) This report refers only to the particular sample/job submitted lor testing, o
(2) This report is not ta be repraduced wholly or partly and cun not be used as an evidence in (he court ot Taw and should
"1 not be used in any advertising media without our special permission in wriling.

)

Samples will be dispased ol Olter one month from the date of issue ol Test Centilicate
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POLLUTION CONTROL RESEARCH INSTITUTE

PCRINSY | (A Govt. of India — UNDP / UNIDO Project)

BHARAT HEAVY ELECTRICALS LIMITED
RANIPUR, HARIDWAR (U.K.) - 249 403
(Apbrovud Lab under Environment (Protection) Act, 1986; EIA Consultancy by NABET, QCI)

TEST REPORT

Lab. Ref:PCRI: Air & Noise: 2023-24:1109
Date: 09-01-2024

A. GENERALINFORMATION:

Name and address of Plant ¢ | M/s Pure & Cure Healthcare Pvt Ltd, Plot No.
i 26A.27,28,29 & 30, Sector-8A, 1IE, SIDCUL, Ranipur
Rl | Haridwar-249403 Uttarakhand
2. | Work Order No. . | 23-0172-0-191
3 \ Date of sampling 7 7()() 01-2024
4.1 Source of emission ;| D (. Set-9
5. | Construction Material of Stack = \hlq_'&,‘wd
O Stack Heipht from GU1. L . [ 6m
o | Inter 1_|:}l£l'|._unuc1 of stack _: 1.0.25m
8 hl_p_g_.lhtgp of sampling point . | PortTole of Stack
4, Mcthod of sampling : | Emission Regulations Part - (11, 1S: 11255, FID,
b NDIR and Electro Chemical Sensors
10, Capacity : | 2000 KVA
11. | Load during sampling : | 1400 KVA
12, | ‘Type of fuel used and consumption | : | 350 Liters/Hr (HSD)
13. | Sample collection by | : | PCRI, B.HLEL, Ranipur, Haridwar-U.K.

IMISSION MONITORING:

Sl |{Parameler Unit Measured Emission
No. |! Value - Limits*
1. | Flue Gas Temperature °C 398 =

2. |:Ilue Gas Velocity m/sec 11.2 -

3. |Particulate Matter (at 15% 0,) mg/Nm?3 61 75

4, ['Sulphur Dioxide ( as SO ) ppm 6 -

5. |INO, (as NO;) at15% O» ppm . 549 710

6. |iCarbon Monoxide {( CO) at15% O mg/Nm3 78 150

7. |VOC (as Non Methane Hydrocarbon) at mg/Nm? 57 100

115% 02

*Limissjon standards for Diesel Engine (Engine Rating more than 800 KW) notified by the Environmental
(I’rmewon) Third Amendment Rules 2002 vide G.S.R. 489 (E). dated 9 July, 2002 at SI. No. 96, under

The Enwronmun (Protection) Act, 1986. 5% =
] Prepared by Approved by >
i TN ﬁw""’
’, Al\nllulr Mohan Avinash Kumar
{ - LEngincer (PCRI) Manager (PCRI)

Remarks - (i) This report refers only to the particular sample/job submitied Tor testing,

(2) This report is not to be repraduced wholly or partly and can not be used as an evidence in the court ol law and should
<~ | notbe used in any advertising inedia without our special penmission in writing,.

(3) Samples will be disposcd of T dlter oav month [rom the date of issae ol Test Centificate - - S
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POLLUTION CONTROL RESEARCH INSTITUTE
(A Govt. of India — UNDP / UNIDO Project)

BHARAT HEAVY ELECTRICALS LIMITED
RANIPUR, HARIDWAR (U.K.) - 249 403
(Approved Lab under Environment (Protection) Act, 1986; EIA Consultancy by NABET, QCI)

TEST REPORT

STACK EMISSION MONITORING

Lab. Ref:PCRI: Air & Noise: 2023-24:1110

A GENERALINFORMATION:

Date: 09-01-2024

1. Name and address of Plant

Worlk Order No.

M/s Purc & Cure Healthcare Pwvt

Ltd, Plat No
26A,27,28,29 & 30, Sector-8A, 11E, SIDCUL, Ranipuy
| Haridwar-249403 Uttarakhand

2
| 3. | bate of sampling

23-0172-0-191

06-01-2024

1. | Source of cmission _: | D.G.Sct-10
5. | Construction Material of Stack _: | Mild Steel v
6. | Stack Teight from G.L. Oom
7. Internal diameter of stack 0.25 m
~ 8. | Locavon of sampling point Porttole of Stack

9. | Mcthod of sampling

_10. | Capacity

NDIR and Electro Chemical Sensors

LEmission Regulations Parv - 111, 1S:

11255, FID,

2000 KVA

11, | Load during sampling

1400 KVA

12. | Type of fuel used and consumption |
S O,

350 Liters/Hr (HSD)

13. | Sample collection by [ :

PCRI, B.ILEL, Ranipur, Haridwar-U.K.

Sl |{Parameter Unit Measured Emission

No. Value Limits*

1. Flue Gas Temperature e 396 -

2. |'Flue Gas Velocity m/scc 11.1 5

3. |iParticulate Matter (at 15% 0,) mg/Nm3 60 75

4. | :Sulphur Dioxide (as S0:) ppm S .

S. |:'NO,(asNO;)at15% 0, ppm 543 710

6. |'Carbon Monoxide (CO)at 15% 0> mg/Nm3 77 150

7. |'VOC (as Non Methane Hydrocarbon) at ~mg/Nm3 56 100
115% 0O,

*Lmission standards for Diesel Engine (Engine Rating more than 800 KW) notified by the Environmental

(Protection) Third Amendment Rules 2002 vide G.S.R. 489

The Environment (Protection) Act, 1986.

Prepared by
a) e,
] Ankur Mohan
| Engineer (PCRI)

Approved by
A V\M

Avinash Kumar
Manager (PCRI)

" Remarks :- (1) This report refers only Lo the particular sumple/job submited for tesung,

(E), dated 9 July, 2002 at S No. 96, under _.~

-

- y 15 g HS . .o . .
(2) This report is not to be reproduced wholly or partly and can not be used us an evidence in the cours of law and should
i not be used in any advertising media withaul our special permission in writi ng.

i

|
]
|

\‘.-J Sumples will be disposed ol after one manth from the date of issue of Test Certificate
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~Ure & Lure FHeaithcare Pvt. Ltd.
|
(A Unit of Works: 26A, 27, 28, 29 & 30, Sector-8A, IIE, SIDCUL, Rani i ]
: . > ' ) . pur, Haridwar - 249 403 (Uttarakhand a J
Akums Drugs & Tel: +91-1334-234327, 28 & 29, Fax: +91-1334-234330 Email: pureandcure(@akfm;di:( fslosia 1l
Pharmaceuticals
Ltd.)

Self-Declaration/Undertaking

[, Nandkishor Damodar Puranik, son of Late Shri Damodar Madhav
Puranik, aged about 64 Years, employed in the Firm Pure and Cure
Healthcare Pvt. Ltd. located at plot No. 26A,27-30, 37and 38, Sector 8A, ‘;i;?f
I.I.E. Sidcul,Ranipur,Haridwar, 249403 as AVP Engineering residence '
of Flat No.301,G-8 tower Haridwar Greens, Roshnabad, Haridwar, it
Uttarakhand |
|

| hereby solemnly affirm and declare that our firm is complying with the
conditions mentioned in the CCA issued by Uttarakhand Pollution
Control Board vide letter No UKPCB/HO/Con/P-149/2023/1218 dated

05/12/2018. | {

I would like bring this-to your notice that we have 5 nos. of boiler whose
details are as follows.

1. 2 TPH x01Nos. ( Fuel-FO)
2. 2.8 TPH x 01Nos. ( Fuel-FO)
3. 6 TPH x 02 Nos. ( Fuel- Briquette )
4. 8 TPH x 01 Nos. ( Fuel- Briquette )

Currently we are using 6 TPH and 8 TPH boiler which are operated on
biofuel i.e. Briquette. !
We are not using 2 and 2.8 TPH boiler in which FO is used. Itis there
for standby purpose only. ‘r
We assure you that we will either dismantle or will make provision for |
use of approved fuel in these boilers by 15" February 2024, =

:

P Rl

1

DE ONEﬁT i

___Elace: Ut Cf"’& Cuwf&'Heal‘ﬁ-ﬁggai@*g)\”__‘zro( e '
Date: 12/0:'_/ 9024 *I ;g
i
.__..!'?..‘11

Regd. Office: 305, Third Floor, Block-C, Mohan Palace, Saraswati Vihar, New Delhi - 110 034 (INDIA) J l;
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